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CENTRAL RDMINISTRATIVE TRIBUNAL
- BANGALORE BENCH,
B 'Second Floor,
Compercial GComplex,

ndiranagar,
Bangalore=-38.

. Dated: 1 7JAN1994

- -----—-—---—------— - -----——---—.—

APPLICANTS:-Sri.C.R Rangadhamalah and Others

v/s
 RESPONDENTS: - The Chairman,Railway Board and Others.

. e e - — - — = - —

1, = Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,

Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.
2, "Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.
3. Sri.P.Shivan Pillai,Advocate,Grags House,Monestary Road
Karikkamuri, Koch1-682011.
4, Sri.Vijaynarayan,3=C ELDORADO,llZ,Nungambakkam High Road,
Madras=-600 034.
S Chairman,Railway Board Rail Bhavan,New Delhi.
6. The Secretary,Ministry of Railway,Rail Bhaven,New Delhl.
7 The fBeneral Manager, Southern Railways, Park Town,Madras=-3.
8. ™ The Chief Personnel Officer,Southern Rallways Park Town,
Madras=-23.
R §\The Divisional Railway Manager,Southern Railways,Mysore.
-’lO. "The Senior Divisional Personnel Officer,Southern Rollways,
Palghat,Kerecla.
11, The Divisional Personnel Officer,Southern Railwagys,

Madurai Division,Madurai.

'12. _ The Divisional Superintendent,Southern Rallways,
DlVlSlonal Office, Palghat Kerala.

13. _%;The DlVlslonalSBallway "Manager,Southern Rallway,Bancalore.

I , 14. Sri.K.R.D.Karanth, Advocate,32 Mangalanagar, Sankey Road Cross,
‘ Bangalore-5.

15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2, gpstalrs,
R.V.Road,Opp:Bangalore Hospital,Bangalorez4.
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SUBJECT.— ForWardlng of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore..
-X= XXX~
Please find enclosed herewith a copy of the ORDER
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.
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'DEPUTY REGISTHAX
JUDICIAL BRANCHEB,
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CENTR&L ADMINISTRATIVE TRIBUNAL |
© - _#ANGALORE BENCH -

‘ o A, NOS, 395 +0.403/91,57/90 416/90 320/92
298 92, 377<92 and 44 to BU; 3 - L

THURSDAY THIS THE 16TH DﬁY DF‘DECEMBER 1993

SHRI JUSTICE u.s,anIMATH ceee CHAIRNAN(J)
SHRI JUSTICE P.K.SHYAMBUNDAR  .... VIGE CHAIRNAN(J)
_SHRI V. RAMAK@ISHN&N" ... MEMSER(R)

1., Sri C.RTRangadhamaisah,
~ 8§/0 Sri Rangeish,
aged about 68 yeers,
Retired Guard-A-Speciel
Chikkabidre,
_Chlkkanarayekanahalll Taluk.

2. Sr1 K.V.Sreekantiah,
: S§/0 Sri K.V, Subramanyalah
aged sbout 69 yesrs,
Retired Guard-F Speciel, ’
. Ch=70,6th Maln,Sarasuathlpuram;
=Mysorb 9,

3. © Sri M.N. Nareyana Setty,
$/0 Sri K.Munisuwamaish,
Retired Guard-A Spec1al

- 2003/2, Rajkemal- Street
Mysore - 1

4. . Sri B,3.Negarajaiah,
$/0 Sri Jayapale ‘Nayznar,
Retired Guerd-P Speciel,
158, Shankaranzgsr,
~ J.B.Kavel, Bengalore-560 022

5.  Sri K.Seshadri, $/0 Sri- Krishna,
8hatta, aged about 69 years,
Retlred Guard-hR Special,

92, Lakshmlpuram, Ar51kere.'

6. Srl N Channabasavalan, .

$/0 Sri Madeppa,aged-about 69 years

Retired Guard-F Special, ~

4”" =J64529th Main Road, 6th Cross, : .

E;Eﬁnag?r Bangclore -2 , .

o rz"“"‘* ’

7 ST K Y, &rlnlvasachar,

‘¢ S/D Srl Af enkata%emachor,

- Qged abdht EQ yeers,

t - R&tired Eﬁa#d-ﬂ Speciel, -
o695 TP bsfs11el Roed,

N2 Jayena@ar xtension,

/ ' - _ . .
gqpﬁAwéfifj//D”n - 577, 201 eveen Appl1capts‘
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Sri-Shivasuamy, S/o Sri T,
Burgachelem Pillei, eqed
ebout 69 years, Retired
Oriver-k Speclel, 44, II

- Main, Medas Block, Neu .

Bamhoo Bezar, Mysore-21

Sri, J.N.Pharoah, $/o Sl W.B,

Pharoeh, Retired Driver-R

 Special, 2355, I Mein, II

10.

11,

12,

14.

AQWOklipuram, Bangelore - 21, - - «s sAPPLICANTS

Cross, K.G.Koppeal, Chamarcda~
-puram, Mysore, :

Sri R,J«Mahadevan,

8/0 R.Jayarenm,

aged ebout 67 years,

Guard 'hk! Speciel (Retired)

residing at No.157, IVth Cross,

Nagappa Block, Srizampuram,

Bangelore ~ 560 021 :
T No 57/90

/=
Sri R,Shiveish

" Retired Buard IAt Speciel,

end residing et No.1153,
'$ri Ranga'y, II Main Road,
S.NiColony, Yeshuanthpur,

“‘Bengalore - 560 022, S ~ Applicent 11 in 0.A,

Sri Papannas,

S/o Nethavedu,

aged ebout 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisvera Temple,
Bhuveneswarinagsr, Megadi Road,
Bengalore ~ 23, )

Sri Ghouse Mohidgen
§/o kzeen Mohideen,
aged about 63 years,
Oriver Passenger MR 238,
uthern Railway,Bangalore City, .
Retired) C/o Noor Mohamed,
0.73/0,. Railuay Quarters,

Yesuant apur, Bangalore - 22.

Sri D.John Feter,

S/o Dorafsuamy,

eged about 58 years,
Briver Goods MR 612,
Southern Railuay,.
Yesuwenthapur (Retired)
No,62, III Cross, I Sfage,

Applicants 1 to 9 in _  . E
O.FeNos.395 to 403/91 - i

Applicantﬁﬂqlin_U.A. : ?
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19,

28,

.o 3w

-

Sri NaniCkam, ..

§/0 Laksmenappa,

..aged .about -60 yesars,

"Driver Passenger MR 414,
Southern Railuay, Arsikere,
(Retired), "No.286/k, ‘8th Cross,
Banqalore - 560 l21.~

Narayana

§/o Nya+ﬂaVadu,

agsd about 72 years,
Shunter MR 278,

Bangalorse City, Southexn Rajluoy,

(Retired) No,53 C/o Nauwez btore,
12th Cross Magadi Roed ‘ .

- Bangalore - 23,

Sri MeSeSusainathan,

'8/0 Marisvamy,
.-aged apout 62 years,

Drivet Passenger MR 475,
Southern Railue YPJchaWka,
(Retired)t/o P.Z Joseph,

45/h 01d Railuway Quartars,
Yesuanthapur, Bangalors - 22,

“§ri Siddalah, S/o Siddeleh Gousde,

aged 62 ypars, Diesel fssistant
MR 523, Southern Railuay

_ Bangalore City, (Retired)

No.58, I Cross, 3rd Mein Road,
Ramacﬁandrapuram, ‘Bangalore - 21,

Sri Kadirvelu CeRuy

S/o C.S.Remalingam,-

aged about 58 years,

Goods Briver MR 624,

Southern Railuay, Harihar,
(Retired), No.32/2, I Main Road,’
I Cross, URlipuram,

Bangalore - 21,

Sri Gulam Dastegir,

$/o Md.Ghouse,

-gged about €9 -years,

Shunter IR 597, Southern Railuay,
Yeswanthapur (Retired) No.3y,

Star Building, Pharges Mohallay
Boorveninagery Ukd Macdras Road,
Bangalore - SGQ 015.

21.4¢sfrzﬁhdu1 \laheed,

w&/b,ﬂﬂ/ﬂaneef, aged 67 years,

7 rShunter MR 539, Saouthern Railuway,

¢ B&né aloré @antcnmenﬁ(Retired)

,"Eh%dfoss, L-B, -
Indiranegar,

'+ . <APPLICANTS,

.o . .Cont_‘;/-'




22,

23,

24,

254

P
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Reiluay Guard

' T YR

$/o N.David Pilled,
aged about

§ri D.John,

L 66 yeafs)
Mssistant Guerd/EMT 1303,
Bouthern‘ﬁailuég, Behgalore |
{Retired), C/o Carpentet Suprameny, .
12th Cross, Magedl Road,

Bangslore = 23y .

Sri -Shelk Fekruddeen Easmaf,
8/o0 Mohemmud Khasim Sakli,
agad about 63 Kéars, .
-ER 5232,
Southern Ralluey, Arsikerey

(Retired), Mentipet,

Areikere « 573 103,

" Haséan District,

Srd KiGuKeishpemurthy,

S§/0 KvGundaeppa,

aged ebout 60 years,

Guard YA' Spl, EE 994,
Southern. Railuay, Rrsikere,

(Retired), No,B84, Yérrampa Bleck,

Laxmipur, Hrsikere » 573 103,

sri DJERnthony, '_
S8/o Enneslappa, aged sbout 63

, Zears,'%sst,=8uard EE 1317,

outhern Reliuay Bangalpre City,
(Retired), No,268, EWS, Sth Mein,
Kemgeri Satelllte Touwn,

. Banhgalore = €0,

2%, _
*‘;&/o N, Venkosa Rao,
"aged sboutb3 yeers,

27

Sri NuUshnanda Rao,

Firemen R =~ MR 549

Southsrn Railua

Southern Railuay, éhimOQa Town,
{Retired),No,121, 17 Cross,

Behind S.P.0ffice, Ashoknagar,

$himoge Towns

Bri MMent, = |

$/0 Mottal, aged ebout
Srunter MR-$72,

,Baiyappanahallizﬁatired),

Ramasuamypalya, MeS.Negar,

Keammenehalll Main Road,

. ‘Bangelore = J33. :

2%, VSrl‘NQEQimehgfslo«ﬂu;ugesh,

. aged awout 6

ed oh | yeers, ~ A
Driver Goods MR 410,

Southern Reiluay, \
" Yeswanithapur (Retired),
' Nos22, 1 Cross, Bhasyamnagar,

i‘SrlrampUram,:BengaloreA--21;- »;,,%PPLIBQNIS

i .
|
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- 29,

30,

32,

33..

34,

35,

‘ sgggireﬂj;‘iw@164fh§

Sr¢ Rﬁneiah

- 8/o Uenkataramanepbe;

eged about 63 years,
Driver Passenger MR 721,
Southern Reiluay, Shimoga Touwn,

Retired, No,209/4%, Reckamma

Building, Main Road
YesuanthapUr, Bangalore ~22,

Sri Syed thas,
S§/o Syed Bastagir,

. aged about 69 yeers,

Southern Railway, BargalOLe City;
(Retired), No,41, I Cross,

Il Main, ﬁatharayanapura,

(Neear Sybramye Naaajid)

Bangelote -~ 26;

Sri Abdul Rahim,
S/o Md,Bakshi,

‘aged about 62 yesrs,

Shunter MR 349, Southern Railuay,
Bangalore Clty (Retired),
No.22/%, 11-A Cross,

-;Hoshalli Mein Road,

Patharayanapure -

' Bahgalore - 2€.

Sri K.M.Pavooni,

8/o0 K.V.Futheu, -

eged about 66 vears,

Driver Goodg MR 701,

Southern Railuay, YeSUanthapur,
(Retired), No,5%7, 7th Cross,
Ke N.Extension, Yeswanthapur,
Bangalore -~ 22, -

Sri 8, Gaﬂgadharaiah,
5/0 B.Siddaiaﬂ,

~gged about 67 years,
‘Guard R<Spl, ©MT 428,

Southern Railvay, Rrsikere,

(Retired), Nc.Vesantha Nilaya,

hear Sadana “alkies, Behind
Fump House, Arsikere,

‘Sri G Ramaabemy,

8/o0 K.Govingaraju,

aged about &4 years,

Mall Guerd EMT 747, A : : :

Southefir Rat ‘ Bangalure City, : N

eldvny Gtrs’ e
qﬁevthefh\ﬁmigyey, Bangalora—ZS.

vrf R, Kumistan S/E Abbu,
dhsd aboﬁ@yQQ,veaﬁbf Mail Guerd
%168, S Ramﬁ yl Bangalotre .ity,_

(RSt 1rebyToNe, 104, /f6th Hain,

If§g}gs§¢ Sh n/?}nagar, Yeauanihabur P.D. _ APPLIERNTS

angalone,z 2, :



jgs; ;sri i Nageraj o ;j}iaé.,;

37, Sri G,Gopel,

© 8/ Nunisuamy Naidu, e

 aged -akqut 60 years,

“Driver Goods MR 436, :
Southern Reiluay, Bangalore Bity,

(Retired)' No,6®," Kothandaramapuram; o

VaiyalikaVal 12-3 Croes, e
Bangalore. = 3., : '

s v

$/o Gangen, o

“Rged akout §l 93 8,

- Briver Goodé mi 599,
Southern RaiIUaz Yeauantheuu;,
(Retired), C/o G,Chakrevarthy,
No.dZ/b Raixuay Qtre,
Baiyappanahalli,
Bsngalore - 38.

_53‘; Sri Khudus,

S/o Husshin.ﬁal

aged sbout 6F years,

Driyer Fassznger MR 112, .
Southern Reiluway, Bangslcre City,
(Retireda), No.4E9, 10th Crcer,‘
Mathikere Main Roai
Yesuanthapur, Eangalﬂve-?Q

39, Sri Nayanna,~

" 8/o Mayanna Gowda,
aged ekout 71 years,

" Shunter MR 254, ‘
Southern Railuay, Bangelore City,
(Retired), No,40, 7th Cross,

3 Gayathrinegar, S*irampuram,.
Bangalore-21 :

40, Sri Gurusiddaiaw, S,
- 8/o Siddapna, '

aged. about 68 ‘ears,
Driver Passenger MR 393,
Southern Railuay Shimoga Toun,
(Retired), -Attn Guddekeval
Hosur Jevegel Post, Arsikere
Tealuk, Hassan district.,

41, Srti Mohamed thsain,
S/o Mohamed Budensab,
aged about 6€ yesrs,
Shunter MR 6¢1, -
Southern Rel,Uav Hariher,
(Retired), Emeravethi Poc ct,
- Harihar Taluk, Harihar.

.'42."Sr1 T Duggan,

§/o0 R.E.Duggan,
aged about 65 yeears,
Priver Passenger MR’ 87,
‘(" Southern Railuay, Bangelore City

. ..Contd./- ’
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' }‘residlng at 'Nunikalgppa Gardeﬂ,

43,

44,

45;

~Remasuemy Palayam, -
~Khemmanehalll ‘Main ?oad

2nd Crosa, Bengalore-33.

.Sri"John- Ross, 8/0 Noeh,

aged sbout 62 years,
Oriver .Passenger MR 359,

~ .Southern Railuey, Bahgalora City,

.‘{Retired), No,B60, HMI lev~ut,
~:behind Choudesweri Témple,
.Nathike&e, SenQalore~r1

Sri E, Huesey, S/o Wiliiai H Hussey,
eged about 64 yeers

Driver Passenger, mR 193,
Southern Reiluay, Baﬂgalorc CTity,
(Retired), No,5,. 7th Cross,
Subedarpaiya, Yesuanthepur,
Bangalore-ZZ.--‘ _

Sr{ 8,Jayaram Singh,
S/o Nersyan Singh,
aged atout 63 years,

Driver Pessenger MR €11,

46,

47,
- S8/0 Kbdulla. Sab, .
-aged about 67 years : i N ' .

49,

48,

Sri M.Wigréppa

Southern Railuay, SHimoge Town,
(Retired); No, 1831 III Cross,

~Rathan Singh Lane, mewdi Mohalla,
- Nysore - 570 021 :

" Sr4 Moruthi Pau,"
- 8/o0 Neelakanta Rao,.

aged about 64 years,
Driver Passenger MR 422,

" Southern Railuay,.Bengalore City,

(Retired), No,23, I Main Road, .
Gundu Muneeswara’Temple Street,

' Natadhahelli, Bangalore-32

Sri Nohamed Basha

Shunter TR 423, Southern Ralany,
Harihar, :(Retired); No.351, -

- II Cross, Gendhinagar,

Harihar,

Sri,Kisten, S/o Govindan,
aged sbout 59 years,

‘ Shunrer MR

Southern Railuey, Bangalore Cl*),' -~

'(Retired), No2 -i/?“*Sunderam Reddy.

Building, gBack%id of: Nanohara Mille,
Megadi Roéd‘ Béngabore 23,
(ﬁkq N
5:8/0 MU*happa,
aged abbué‘7z years, 3
Driver tﬁpds, Southann)Raﬁluay,

"‘Ur-«,- e

.Yesuent.équga(ﬂf 12y . ¢ APPLICANTS
\ N~ _//—\/( . ,o[_:D ntd, /" .
NS/ |




51,

52,

53,

54,

C/D Cnaterine M,

e r e [
o rdlyne, e e (34,‘ Tt e L ATEAT e T e ARSI
: » . o I LA ¥

Ed y *
uc”a 'X )

Gnanajyothi” High School,

 No.61/1, IV-N Block, o A

Rajajinagar,
Bangelore -0,

Sri Rangaiah;

S/o Rengasuamy, Lo

aged about 68 years, ¢

Driver Passenger MR 160‘

Southern Raf{luay, Bangalore Tity, |
(Retired), No,27, Chic Bea-sr

Road Cross, Shivejinaqar;
Bangalore=51,

Sri Ethirajan, $/o0 R,Chamundi,
aged about-65 years,

Southern Railuay, Mysore
(Retired), Driver Pessenger,
MR 378, No.1389, III Crecss,
Kaki Road Mand? Mohedila,
Mysore-21,

Sri A.Xavier, S/o S.tnthony,
aged about G2 yesars,
Driver Passenger 'R 633,
Southern Railway, Arsikere,
(Retired),Nc,527/2/, Behind

St, Narrys Lhurcn Arsike e--103,

Sri Linga, $/c Kerbesappe,
aged about 67 yeers, :
Shunter MR 253,

Southern Railuay, Harihar,
(Retired),C/o Kurvethi L‘nga,

'ﬁmr§Vathi Post, Harihar.

'Sri Revanappa,

S/o Siddeppa, aged abOUt E3 ‘years,
Fireman First ML 1129,

- Southern Railuay, ravihaz,

55.

56.

(Retired), C/o Revaneppa,
Challageri, Mellikarjune Extension,
Amravathi Post, Harlha*

Sri k.,Ethierai,

S/o Rbbeish Sunder Rai,

aged about 73 years, '

Driver Mail MR 5, v _
Southern Reilvay, Bangalore City,
(Retired), C/o E,Sridher

No.343, ?ailuay Etrs. fm*
Bangalore - 23,

Smt,.Kamale Bal Plroji i Rac Kaule,
B/c late PlrojilReogsehonen,

aqged about 4q1yeﬁ"8,
Drioér:Padsenger IR 433,

.Southern Railuayg Argixera, o o
- No,223, [1d Rms Roed, Frsikere, . «« +APPLICANTS®

++ Contd./-
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57.

59,

&0,

62.

63.

n‘,-o ».7 7 a0, | 7
&mt R himabi ’ : ,
W/e Late C, Fazalur Rehamen, S
aged about 45 years; ‘
Shunter MR 592,
Southern Railuay, Yeswanthepur,
No.11, 4th Cross, Behind Yeramma
Kalyan Mantap, Mohankumar Nagar,
YeSUanthapur, Bangalora-22,

Smt, Sharadamma

"W/o lete S, Ganesban,~

aged atcut §2 years, Shwuntsp MRES.,
Southern Railuway, Yeswontivapur, -
No.5, I Lross, Mohan<umerncuar,
Yesuanthapur, Bangalo;e-zz.

Smt.Sufie Khatun,

.%/o lete Anuar,

aged about 53 years,
Dissel hsst. MR

‘Southern Railuay, Be"ga’oré City,

C/o M.Krumel, No.1072/8, KN EXu“c,
5th Cross, Yesuanthapurg
Bangale“e~22

Smt. Kenakamma.

W/o late A,Subramany,

aged ebout 4¥ years,

DieaglAsst, MR 521

Southern Reiluay, éangalore City,
No.%4%/C, I fleor, MG Rly,Cclcny,

‘ Bangalore~23.
-Sri Shanthakumar,

S/o late REnandaraju,

eged about 25 years,

Driver Passenger, MR 358,
Southern Railuay, Frsikere,

' Embedkar nagar, Holpnarsipur,

Hasan Dist.

t.Devamma,
N?o late B. m Venkatesh,
aged about 47 years, .
Diesel Asst, MR,1266,
Southern Railuay, Bangalore rity
No.91/8, Railuay Qtrs.,

Near Running Room, -

Bangalore-23,

Smt. Gegalagshmbw :
/o laféeﬁﬂ&f¥Wa§E“ pa,
aged é%gd%,SS”?eaAﬁ;x\.

Driver gPod @NRN&fQAR,.
Southern Ra \

... APPLICANTS.
. .Co ntdo/"



65,

66,

67

68.

69,

v/ R

.

- 8ite No,17
Jalahalll bost 1Bam9913re-13. E 5. : i :
Sri D, Remamiurthyy o o .o Rppliea&mﬁlmwﬁﬁﬂﬁNnn1ﬁl No. 12'
S/o Doraisuamy,y’ - to 66 ibOUﬁﬁ.ﬁb @2@/9@.320/92, i

. Bangalore—54. R I I . N ' . : ’ FORI

: Rajajinagar, Bangalore~ 60 010, - 10,

- §/0 late F.W.Henderson,

- Pempanagar, Yesuantﬁapur,

.Driver Passenger MR 80,

,Drivar Meil,: MR- 426,

[

‘.‘:Q. 10 .t

Smt.Helen et

W/o late ﬁ boTribtheh, |
aged about S0nhyebril Lo
Patél, anumaiah's Flat'é Flat

aged about 60xyeérs
Driver Goods: MR- i35, .
Yesuanthapur,* NoaS?S, 7¢in Lrose,  0se,

III Mein RoadinGikul. "age~,, o
Mattikere "Leyout, R ‘Poet

g4 BRI il o AT et

Sri Abdul Rehim: Khan, , : o
aged sbout 68-yesrs, - : - ‘ ‘ . -
Oriver Gocds MR:: 514, : L 3
No.43, Kavika lLayo@it;:

Mysore Rcad,~8éngélcre-26,

Sri Sethu Rec,S ‘ ) _ o .
S/o0 lete S.N. élikantalah - o o - :
aged akout €3 years, .~ . ° - - . 4
Priver Goods MR 7%3, ‘ ' ;
S.Railuay, Beng diore o . :
(Retired¥ Na. 1362f~5th Main.Road, Road, - a S T
IInd 3tage, F-BJCCP ‘ : ' '

Sri-R.F.Henderson,

aged about 60 years, . - ' . o
Briver Goods MR 03, S, ?ailhrJ ay, -
Bengalore (Retired): No, 31, .

Bangeiere—Zl
Sri Bheemsaieh,

S/o Chennaish,
aged ebout - 68 syearsy

S.Railuway, Mysore Division,

Retired§ k.R.Colony, near :

New Railuay Eelory, , ‘ S ‘ P
Shimoga Toun,

Sri ShiVa, -§/o VenkataSUoﬂy,
aged~about 64 yearQ, .
Shunter MR 307, 8,Railuway, .
Mysore Division, (Patifed‘ '
No.172, R.A.Colony, near
New Ralluay Colony, . S
Shimoga Touwn - 57Y 209, - : : 1

S£i Mohamad kbbas, .
S$/o Khalsnder Khasim,
aged abkout 62..ycars,

S
N)

ree Appu;cﬁﬂﬁfLIcﬁNTs
..Contd,ﬂDontd /




72,

723, -

e,

7S,

Sri. R, Ldééhﬁinafhyéﬁaxp
.S/o C. B.Rangappa~ C
nged afidBt 68 5‘1“%::3 Flsa
;netired

S. Raians Arsikere Dhjision’ R

(Retired ‘Gopal-Singh QUerters. -
"BuH, Woad Rrsikere. ' '

Sci E, Nataragan, -
S/o. Ekambaram-K o

- -aged asbout 62 years,

vlrlverJNail MR 429,
Q.Railuay, ﬁrsikere Divis*ur,

,KRetirBd No(291, Kumerar

Nilayam," Hassan foad, - oL

-_&rsikere ~'573. 1403,

Sri 5uhramany ' ' ‘

S$/o Uthendi, eged ebou+ 55 years
Driver Passengur, Rellusy,
Frsikers Division(Rstired),

C/o Anthcny, -15/R, Rallwav Quer+ers, .

krsikere.~

Sri R Purushothﬂm, ,
S/o 8,Ramechandra Neidu,

-aged about 63 ysars,
' Driver Passengar MR 715,
- S,Railuay, Rrglkare Bivisian,

(Retired » C/o R.Shaskar,
No.128/B, HUBCO Colony,

ﬂ'BHadrEVCth* ~ 877 331
"Sri M, Feter

S/o V. Rnthony,
aged ‘sbout 64 years,

‘Driver Mail MR,.139,

S,.Reilua irsikere Dlvision,
Retired§ 1 Cross, Hessan Roed,.
Ungér Line Rrsikere,.

Sri Kanakaraj,

- 8/o VsEnthony, - Major,
Driver Passenger MR 106,

S.Railvay, Ansikere uiv1s;0n,'

.(Retired¥C/o R.Anthony,
 Crane Driver, No ‘4, Ralluay Quarters,.

Arsikere,

ard Bhaemsen,

S/o0 H.Mahadev,

aged aliout 62 years,

Briver Passenyer NI.QBQ
S,Railuay, Brsikere DlV‘Siun,
(RetiLed Muthilamme Temple Road,
5th Cross yﬁaaez:Weer Water Tank,

‘Shanthlnagafwﬁﬂﬁﬂagﬁaﬂlapjr.

,,r-w-\

1ver?w3 / }g'

ver APPLICANTS,



79,
80,
81.
82,
83,
0.

' 85,

\
!

T

1(?etired | L
Anfront of Railuay Statli.rn, R - | g

-&p1 K.Subramaniyznm,
-Shunter MR 8G1,

©S, T ?ailua¥ Ar-ikera Djvicien,

. Upperlineé, Hassan uoeof

.Sri G, Indre Singh

.eged about 66 years,

_.No 1.15 R%timeramma Tumple Streat,
"Co{tﬁnpet Bangalofa-SS. 4

Srl Ne Channappa,

§/o Naresimheish, -

aged. ebout 66 yeers, : : o ‘ !

Driver Goods MR 574, <. - ' g
ailue¥ Arsikers Division . ,

Adhalll ull?aoe.

Sulekree Post, Avs*ke1o Trluke . o : B

S/o Kattamari, o ' ‘ 1 ‘ ‘i
aged ahout 59 years,' : o _ X

(Retired), III Croes,
ﬁrsikere-S?S 103,

Sri Jani, S/o RiKhedev, - o 3
aged about 62 yeers, ) o .

- Driver Mail MR 102, 8.Railuey,

krsikere D;Vlbion\”Ptﬁrpd),
Thellur P.O., Thquthalll,
Arsiker

Sri M.Velayudam, - - ' ~ g
S/o Muthan, ' '
aged ehout 61 years, »

Shunter MR 507, S.Reflucym
Ersikerse Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

S/o B.Gopal Singh,

eqged about 66 years, '
Briver Mail MR,101, S,Railueay,
krsikere Div1sion

No.,194/R, Reiluay Quarters,
Frsikere.

Sri N.Krishnaish, 5/0 k. Muwiya, . o ‘ '5

Briver Passenger MR 408,
Southern Railuay,, Rr81kerp Div1=iowh
(Retired), C/o N2 K Manchar
No.43/R, Reiluay Quarters,
ﬁrsikere.

Sri Kemps, 5/0 Muniyappa,

aged.about 63 years,

Shunter MR 248, §.Railua

Birur DlViSlcn, (Retired}

Bellary Camp, Negr Plaque—kmma Temple,

Birur, _ ~ ‘ - ,,,RPPLICANTS
. . . ohcontdo/"
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BE, Sri Kanchi, $/o-VYareadainh,
‘aged about 64 years,
Priver Passenger MR 108;
© S.Reiluay, Arsikere Dlvision,
(Petired No.221, 9th Cross,
Right Side Haseen 70ad
Rrsikere.

87, »Sri P.Narayanasuamy,
s/o Ponnusuamy, aged sbont 06 yeers
Driver Passenger MR 439,
8,Railuay, Herihar Divi fsant,
(Retired), Hessan Read, Usun Line,
Rrsikere.

.#8. - 8ri C,Sueminathan, S/o Uhircepas,
; : ..aged ahout 58 years, _
i -Shunter MR 804, S;Reiluvay,
Arsikere Division (Rerired)
~Hassan Road, Dour line,
..~ hrsikere,

3

. 89, Sri Rama, §/o0 Belilary Natayareppa, ,
'~ aged ebout 66 years,
Driver Pessenger, Mit. 148, ‘
S,Raiiluay, CRWckjejur Divisicnh,
(Ret&;ed - Bellery Camp,
Near t‘lagua pma Temple, Birur,

90, Sri Fazel Rli Baig,
S/46 Mirzen Baig,
-pged about 66 years,
L Driver Passenger MR 382,
PETL ‘S4Railuay, Shimoga Division,
: > Retiredg Tenk Mohalle,
JEth Cross, Shimcge Town - 577 2014

91, Sri Bheema Naik,

8/o0 Hanuma Nailk,

~aged about 68 years,

Driver Passanger fii 363,

S.,Reiluay, Hrsikere Div1sion,

(Petired¥ C/o Rtd, P.Basavannas GOUda,

Badavana veragere P.C., _ -
Bavanagere-3. . .

. >~ 7 V,Babu, $/o Venkatapps,
I g2, .eged ebout 51 years,
Shunter MR 630, S,Rallusay,
krsikere Div131on,(?cti“e~),
‘C/o Govindaswamy, Ex.Minicipal
President, Ke.M.Road, Kadir,
Chickamagaﬁiur«ﬂiSt*ic+
98, Sri Lourﬁu%ethanf SYe Thangavelu,
’agedzabout§§2§yeé$s§\
Drlver asSé ger MR 252,
S Rafiua ‘Beh alo“e ﬁity,
: (Re I‘ ¥ No”ﬂOS/E Fst Lross, o
, Iid\anppanﬁh =T, 5 Bangalore-3. .+« APPLICANTS,
W y# .
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94,

9s5,’

96.

97,

CE

99,

100,

L J 14 '..

.8r1 K,Subremany,
'5/0 Kumarasuamy,

aged ahout 62 years,

"~ Shunter MR 779,
g, RaiIUag Bangalo'e City,

(Retired), No,23/5, 12th Cross,
Megadi Road Banqelore-ZS.

Sri J.%aniel, §/c Joseph,
-aged about 62 ysars,

“§hunter MR 577 S.Reilus Ya

Bangalcre City (Re*ireﬁ),
No.,5/1, ®E! Strect, 10fh frnse,
Magadi Road Bangaloro-23,

Sri Amdul Khaleel,
8/o Shaik Rahim,
aged about 68 years,

“ Driver Pessenger MR 16,

S§.,Railvay, Bangalnia Ci
(Retlred No,49, 15th° brose newd,
Nagadi Road Bangulore— G

Sri M,Venugopel, S/o uari,

aged about 63 vesTs,

Driver Passenger M 815,
S,Railuey., Bangelore City.
(Retlred Ne.12/K, I Main Toad,
3rd Cross, Henumanthapulam,
Sriraempurcam, bangalore-~21.

Sri Shaik Ameer,

§/0 Md,Salar,

aged mbout 66 years,

Driver Passenger MR 470,
S,.,Railuay, Bangalore Clty,
(Retiredx, No.786, 6th Crcss,
Rnnepalya, Bengalore - 30,

~ Gange Henuma, $/0 Gangathudu,

aged about 66 years,

‘Driver Mail MR 31,.

S$.Railuay, Bangslore LCity,
(Retired No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

S/o RAzeem Mohideen,

aged about 62 years,

Shunter MR 221, S ?alerv,
Bangalore Lity, (Retirac)
No.3, 3BM Lolony,
Brlndavananegar; 5th Cross,
Mathikere Po.0.,, Bangalore-54,

«ss RPPLICANTS.
«+LO ntd.,/%




102.

‘.503..

/'1 04.

. &r4 L.Nenjaish,
8/o Lingaiah

10&,

aged about 62 ears,

Oriver Goods #MR 698,

S,Reiluay, *Weswanthapur Diviston,
(Retlred m C/o M.Arumei,
No,1075/8, KN Extension, 5%h Cross,
Yesuenthapur, Bengalore-27,

Srg K;@asappa, &/o Kriqnqcnpa.
eoed ahout 66 vyears,

Driver *RT, MR 377, A

.Railua Yesuanthapu~ Uivisicn,
Retiredg C/o P.fnenda, - '
.B.Export 6th Malp, Indist-iel

Sub-Urb Peenya, Be1ga]orc—5ﬂ‘ a

Sri R.D.ﬂnto S/o BsDeRnto. |
aged about 64 years,
Briver Passenger MR 247,
S, Rallua{, Bengelors Tity,
(Retired), No.71098, Picelipe
111 Cross, YBSUanthapur,

Bangalorb—LZ

Sri Syed Hamced
S/o Gulam Jilani
aged sbcut 65 yocers,

. Shunter MR 759, S.RailMey"
~gesuanth ur‘Dlv1sion

\ Ref,ired C/ 0 pol .S‘LOI’&&;, )
pe.to Railuay Station, ’
esUanthapur, Bangalure-=2:,

Sri k.Yesudas, S/o A.Arokyasuamy,
aged ebout 65 years

. Driver Passenger, MR 510,
8.Reilway, Bangelore C*ty

Retired), No.267, 4th SQUQre, 
urphy Toun/Hoysalanagar,
Ulsoor P.0+, Bangslore-~56C 008,

Sri M,Veersa | Raghaven,

-'8/o Munisuemy, aged about 66 yeears, .
Driver Passenger MR 50z, -

S. Rallua¥ Bengalore City,
(Retired), No.1%, Brindevennagar,

Extension, Near 80" feet Réao,

304,
City,

*Y suanthapur,

..-%5;. - .

. .
<3\ APPLTRANTS,
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114,

a8 16 [ W]

Sri M Nageraj,

&/o L.Murugesh,

eged about 62 yesrs,

Briver Passenger MR 428,

S.Reiluey, Bangelore City
(netired¥ No.33/2, New No, 111/2,
9th Mein Road S“iramapurem,
Bangalore-21,

Sri M,Munisuvemy, S/o Murugzeh,
aged ak-ut 62 vaars,

Driver Passenger NP Ebh, ~
Southern Raiany snoeiere Cioy,
(Retired), No.9/£ I Main,

I Cross, Hanumantnapur“m
Sriramapurem, Hengtlo:e-/1‘

Sri A.Arulnethen,
$/o0 A.krokyasuamy,

-aged about 65 years

Driver Passenger HR avs,
S8,Railuay, Bangalcre City,

j(?etnred C/o James,
* No,139/H, Ral’Uav Querters,
: Yesuahthanur, Bannalorp~2L.

Sri Teh.Krishnemurthy,
5/0 ToCebyvaswany Pillal,
aged about 63 yeers,

“Shunter MR 642, S, Ralluév,

Yesuanthapur(“etired)

6th flat, 4th Cross,
Mohankumernager, Yesusnthupur Faley
Mathikere, Bangalore,

Sri H.,Honnaieh,

§/0. Merigouda,

agaed ebout 61 yeers,

Priver Goods MR 610,
§.R2ilug YesuanthepuL
&Retired{No II fiain Roed,
3rd Gross, B K.Nager,

_Yesuahthapur, Bangalore-zz

Sri N.hrumed,

Sfo Mannerswamy,

aged about 62 yeers,

Priver Passenger MR 682,

S,Reiluvay, Bengaloxo ujuy,

{Retired), No.1075/8,

KeN. Exten51cn. 5th Crtks, S
Yeswanthpur, Bangalor:-22, B

Sci N DoraiSUamy

§/o V.Narasimhulu Naidu,

aged about 75 ycars,

Shunter MR 213, S,3giluvay,
Bangalore Conton¢ent(ﬂeti“eo),
No.52-H/R, Lekshmiparayanzpura,
Srirampuram, Bangalore=21, «ao RPPLICANTS,

«Contd, /-'
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11e,

120, -

121, §
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Sri K,Hanumaleh,
8/0 Thimmarayappa,
eged about 66 years, o
Oriver, Mail MR 33, . ' '
S.Reiluay, -Bangalore Clbzg*r‘ﬁi,
(Retired), No,$5239/FL.N.Colony,
Reokkkbinecllain Road, Yeswanthapur,
Bangalore - 22, '

. Sri Mathew, S$/o Krishnan,

aged about 63 vears,

Oriver Goods MR 668,
S.Railvay, Yesuanthspur,
(Retiredg, No.11, II Mein,
III Cross, B.K.Nagar, =~
Ye'swanthapur, Bengelorc-%2,

‘Sri A,Perumal,

S$/o S.Arumugem,

aged sbout 64 yeers,

Shunter MR 447, '
S.Railway, Yesuasnthapur,
(Retired), No.65/G, -
Railway Qiertcrs, Yesuanthzpur,

- Bangalore-22,

Sri Shanmugenm, .

S/o J.Subramarye Mudaiiar,

aged about 63 years,

Oriver Passengar, MR 772,

Bangeiore City, §,Reiluay, ,
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram Extension,
Bangalore -~ 37, =

kbdul Gaffoor,

8/o Ballary kbdul Khader,
aged about 62 years,
Driver Passenger, MR 387,
S.Reiluay, Shimoge Touwn,
No.105, 6th Cross,

Basavanagudi, Shimoga Town -~ 577 201,
Sri B;ﬁ.Thyagafajan,

$/o hnentharaju Pillay,

aged ebout 73 years, -

Briver Mail, S,Railway

Mgy, 55, CKC sarcen,
*ﬂadi

,Railuays,
/9/0 Phillip Moses, -
4 Quartezs, '

Applicants in S1.No,
67 to 119 in G.A.No,
298/92.

Bangalore City, C/o S.é.ﬁ.DaSan,Residing at

+es APPLIZANTS,
) ~..J ntd ol/"'-



123,

124,

125,

126,

127.

128.

129,

| aged about 62 gears
' Driver Goods M
' ‘Byepenehalli, No.B, st Strest,
- Markhem Road, Cross

' Ashoknagar, Bangalora-z

- ‘.’*0:' 18 o..o

Rangaish,

- 8/o Thlrumallaiah,

aged sbout 59 yesars, -
Shunter, S.Ralluay,
Shimoga Toun, :

'Hosshalll, Amruthur,
- Hobli, Holqgunda Post,
~Kunigel Teluk, Tumkur Dist'ict.

K.Raju, S/o Kuppan,

eged abolt 51 yeers,

First Fireman ML 1141,
S.Railuey, Bangelora L*ry
/o Station Master,
Nayandahalli Railuey St=tinn,
Bangelore-39,

L.k Fleury, $/0 J,L.F leury,
aged about 5§ years,

Mail Driver MR 583,
S.Reilvay, Hariher.

No.%16, Ramaiah Leynuit,
St.Thomas Tour Post,
Khammanahaili, Bengalore-~84,

Nega, $/o Siddeppa,

aged about 68 years,
Shunter MR 282, S RaLlUB),
Chicjajux, Aorehcra Colony,
Chicjajur=577 523. ”

Veradaraj, S/o KuppUSUemy,
aged about 62 ysars,
Driver Passenger MR 495,
S.Railway, Bangalore City,
No.24/16, 12th Cross,

~Magadi uoad Bangelore-23,

Smt Papamma,

ed ‘mbout 51 yeers,
W?o ‘late S,Nage,
Briver Passenger MR 133,
8,Railvay, Arsikere,
8ehind S{ Merrys Church,
Rrsikere~573 103.

K.R«Seetharamaisah,

$/0 K.Ramasuamy Shastri

aged ebout 73 years,

Shunter MR 587,-5.nelluay o
Mysore, No.921, Ksoka an{erosa-SS,
Hallethkerei, Mysore, ,

K.Srinivaesalu, S$/o V.Kzishnasuemy,

747, S.Railuay,
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133,

130,

131,

132,

134,

1354

13s6.

. Smt,Noreen Fletcher, -
“ﬁ?ed about 62 yeers,

o late V. Fletcher,
Mail Driver, S.Railuay,
Bangelore City, No,8,
Deukar Road, 9th Mein, |
Mathikere, Bangelore-560 054,

Smt.Lakshmemma, -

aged 2baut 42 years,
W?o_lateK.Siddeiah,

Driver Goods, S.Railuvay,
Harthar, C/o S,Revanne,
Pointsman Subramarya Roud
Ralluay Station, Nettana 5ust,
Puthur Taluk, South Kanaru.

‘Smt,Shenthamme, .

aged ebout 43 years,

‘Uao late Thippasuwamy,

First Firemen ML %247,
SiReiluay, Chicjsfur,

-Jenatha Colony, Hosenagora, . .
Chicjajur~577 523, o

Smt.S.R.Susila Bai,

aqged ‘about 54 years,

U?o late S,Rema Rao,

Diesel Acsistant M 723,
S.,Railuay, Yesuwanthapur,

C/o S.Ravi, Ne,73/3, =
Railuway Quarters, Yeswenthapur,
Bangalore-22,

Sat.8haradamms,

aged ‘about 63 years,
M/p Yate R,Remoo,
Dyiver Goods MR 456,
§,Railuay, Mysore,
'N0.2065, kkbar Road,
fandi Mohella, Mysore.

Smt.Kanthemma, :

aged about 51.yesars,

@?b lete Rajemanickam,
Driver Goods MR, S.Railuay,
Arsikere, No,9012,

Lacha Naik, Quarter,

Hassan Road, Arsikere,

o = '
Kempgﬁ§;$RSﬂg Rangeiah,
aged (Ehout—68° years,
Briger Passengets MR 107,
SiRafluby, Chicy&glr, -

~'§ﬁ§9%nahémw&, Singanahalls Psst,
G

w2 1 5
;Ugbi TegggiﬁL%mkp%?District.

.. APPLICANTS

T ee .Contd./-




138,

139,

140,

141,

142,

1434

h.Shivappe Reo,

/o0 H,hnantha Rwao,

~aged about 63 years,

Briver Passenger MR 47€,

‘8,Reiluay, krsikere.

No.496, Bunng Mentep,
'8! Layout, Sh
Mysore,

Smt.Bebbie Rezoric,

aged ebout 44 veers,

w?o lete P,Rezoraio,

Driver Passenger M} 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Builalrg,
2nd Mein, 5th Cross,
K.N.Extensicn, Yeswanthepur,

"Bangalorse-22,

-:$mt.B.S.Susheelamme,
‘wmged about S50 years,
%

o late 8,Shankar,
Driver Goods MR 4392,
$.Railuay, hrsikere,

C/o V.S.Laxmi Remana, Ne #3275,

' Railuay Quartcrs, Arsikere. -

Smt.S,Serasvathamma,

aged ebout 58 years,

U?o late A.R.Srinivasa Rav,
Driver Goods ™R 773,

S.Reilway, Yeswanthapur, :
Bangelppe. No.794/h, Sth Croes,
K,NyExtension, Triveni Road,
Ye'suapthapur, Bangelore-22,

amt (8. Hansabai,

#ged about 5% gears,

/o late G.R.Srinivesamurthy,
Goods Driver MR 780,
S.Railusy, Prsikere, No,73/3,"
Neu Rajlway Quarters,
Yesuenthapur, Bangalore-22,

Smt{p.58V1thri, B
aged about 52 years,
U?o lete P.M.Pandurangs,
Driver Goods MR 712,
S,Railuay, Yesuwanthapur;
Bangalore-22, « ~

Smt.Mestan Bi,

aged about 60 veers,

M?o late Mohamed Sherif?,
Driver Passenger MR 419,

S.Railuay, Shimoga Town,

Near Anjeaneya Temple, Hasgan Road,

Arsikere,

ivarathri Esuaﬁanagar,

e AppLIcAN;s
‘coocontdo/“

it A= LA

¥
Koo ol et ez



-
[
;tgﬁﬁwﬂfu
ol Sol

= ==

B e
kT

AT,

LN 1%

S
R./

%
L«

gty
BRI

AR
L]

R S
.t

25
PR
P -

145,

" No.220,.V

146,

147,

148,

149,

Hessen Road, Amsikere,

Sri PraSad Kiréh,
- aged mbout 24 .ypears
Y n

o late. Govindasuany, N o

Shunter MR 3864 S,Railvey,
Arsikers, C/o Srinivasan,
Railuway Ticket :#Collector, -
Neer Reilwey Under Bridge,

Smt.Rachel B'Mamte
ed .about 58 ars,
U?o late H.R.D MCnta
Briver Mail MR :2C
S,Railuay Bangalc“o,
§7 Road;
Opp.BanasuadiﬂﬁaiLUay otc,;on,
Bangalore-84, &

Smt,Nishajen,

aged about 58 yzars
U?o'late Syed &baul Rreuz,
kssisteont Guertd:, £,Reilvay,
-Bangelore Cltfpr

C/o Syed Chousi¥Fasha,
No,.304/1, Reilay Querters,
M.G, Colcny 4;%991019-2?.

Smt,Asiyajan, & _
ed gbout 60 zyears, o
N?o late Tajpesran
Passerger Drivir MR 477,
S.Railvey, Mysore, Nc 6,
R.V,.Layout, -Seshadripuran,
B8engelore-20, !
{

Smt.hnnamary,

aged ebout 43 years,

U?o late R,Chanpdran,

Shunter MR 3594 S.Reiluay,
Bangalore Cantonment,

Muthemme Gardeh (Chinnappe Gerde:
flunireddypalyal, Bengalore,

Smt.Jyothilekshmi,

. ed about 50 yeers,
4/

o lete Chinnavenkats Remsnapba,
Diesel Rssistdnt MR 567,
S.Reiluay, Ardikere, €4o Jeyappe,
retired postman, I Cross,
Doun_Line, HaS%an Roed,

51‘/81‘!(;?“3/&\ LB
‘balaram S 'bg' 5. ﬁ.
/o Sifne ﬁéﬁéram Tived,

"Nod 8%, shp iluay,

x Srsikere, Hm§'maqe 4*h Broqa,

> \Shimoga<ﬁf
»\ /

\ ' <o
};. ot
- BANGP A

SSEIET: 7 LV

* - ‘v.. g
S

R SR

T

Moo

N3 g g
T T LY

"

s T R R S o T )

«+o APPLICANTS

R



151,

| 0‘0' 2? oo

K N‘adurai 5
5/0 Kalu Nduﬁaliyar,

_ agzp gbout 5% years,

152,

/¢ Driver, MR 680,
#iluay, Shimoge Toun

Shimoga Toun-577 201. e

H.S;Sathfh BTayanay’y
S/0 “‘H.Stinfvaealah, -
aged aboiit 63 yesrs, ¢

Shunter MR 797,

153,

154,

155,

Bangaloté City 3 R°i1ndv
No.17, Ramakrishnaiah Sfrsef.
Seshadripuram,

Bangelore-560 020,

Kousalya Bai,

eged 52 years,

?o late K.Keroji Rag,
Driver ‘Goods MR 63.,
S, Razlway fiysore,
No .74, loco- Colony,
Rallua‘ Duartﬂra,
Yadavagiri Poet,
Mysorewzp ‘

R, Pramila bai,

ed about 50 years,
N?o late J,Sathyansravara,
Shunter MR 748,
Bangalate City, Railuay,
Noo 3y BeeradeVaru Gudi,
Ranaqinghpet, 4th Cross,
Bangaiape City,

Khamrunnisa, .

ed abaut 43 yeers,
U?o late Yusuff Sherlff
Shunter MR 835, S Ralany,
Bangelore Cantonment No.S99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
D.J.Halli, Bangelore—45.

B'eN,Nagaraja Rao,

8/o BeNeMoorthy Rao,

First Fireman ML 1525,
S.Railuey, Mysore, Ho, 11z
Kanekagiri, Municipal Farm Poad

. Vidyaranyapuram,

157,

v

Mysore-570 008,

Rrokya Mary,

aged esbout 60 years,
N?o late M, Chinnasuamy,
Driver Passenger NR 82,
S.Reafluay, krsiker

-§ olony, Near i ?ailuay 5tetiun§

ase RPPLICANTS
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_';.:Belvathagrama R
~'i’lysore--‘.570 U15.$>&

| , 158.7,V ﬁ SelVarangam, R SR e e R §
s " . 8/o0:V.B.Rppaiah Nudeliar, FER o R AP <
: " eged ewout 63 years, .. e T
Driver Pessenger MR 483 . S
- ‘S,Railuay, Bangelore City,

i . . No.63, Pillenne Gerden,
1 111 Stage, Raflway Laycur,
Bangelare-SGU Uda. -

159,  F. Rrokya Dass, A S . :

- §/o0 M.Francis (La»e) ~ oo . A . o

aged sbout 24 yeers, - - : - o
Driver Passanger MR 234,

S.Railway, Heriher, I Cross,

'01d hrldpur, Guthuor “ost : o L ;

 Harihar - 577 603, . . | : B T F

160, M, Sundare,

: ed zbout 55 ysars, -
W?o late G,Ethirajulu Naidu, .
.Driver Passenger MR S0
'S,Railvey, Bawg¢¢cre City,
~ No.208,- REH‘Solony, Whitefield ?oad
' Wadhevgpura Poe
'Bangelore-560 oaég

Apd La - rﬁ ar Oj Hy
R ed about 54 years,
N?o late D Arumugen,
First Fireman, 5,Reiluay,
Bangelore City, No.U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0,, Bangalore—21

162, Shanthamma,
.aged ebout 60 years,
'N 1ete Sunder Cabji, -
’ Driver Coods MR 705,
- 8.Railuay, Heriher,
No.79, Cld Arlapur,
Harihar.

3 T

16%--:Anthonlanma,
S?ed about 35 years,
h

o late B.Sendisgo,

unter MR 805, S§,7 ?aﬁlwa),
Rrsikere, Nar‘an Ville,
Behind St Merry's Church,

| 15/-{«0\\\ Prillomivis,
v ? aboutc 57 yeers
i3 U?s Wate E \rthony,’ :
| _ . 3hun ter MRy fo Sylal LUBV& :
| E\»’&r81ker€*18e ind SEilerzy §.02 -
| ' . %ﬁﬁ%ﬁh, ;fsikerc. s oo REPLICANTS .
1 Q}\v \S . - .o Contd./
f X\\mh; ¢ ,
{
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167

168,

169,

170,

v

171,

btf;; 24_%Fv

'-Sallath Nary,

aged ebout 58 years,’
U o lste .Arokya Suamy,
Shunter MR 219,
8,Railvay, Harihar : A
t/o Thomes, TXR'!'s Office, .
S,Reilvey, Birur. . -

Pe Uhanalaxmi, . :
ed about 49 years,
U?o late P,Munisuvamy,
Oriver Gonds MR 683,
S,Reilvay, Hariher,

y
8/0 late Sunder Gallaii.

No.79, 01d Arlapur,
Harihar.

Kamakshiamma,

ed abOU\o 58 y"a*s,
U?o late Chokkalingam,
Shunpter MR 227, S,Railuvay,

Yeswanthepur, No,48

Selvanagar, Behind Bevi Talkies,
Sriranpuran, Bangalcre~21,

c Fletcher,
S/o A.Fletcher,

aged about 62 years,
Driver Passengan MR 381,
S.Railway, Mysore,
No.58/59, Kennedy Nest,
Pushpagirl, Mysore,

Razia Khanum,

ed about 28 years,
D?o late Abdul Hameed,
Shunter MR, S Railuay,
Arsikere, £/o Md.Abbas,
Gopal Singh Quarters,
B.H Road ﬁrsikere.

Nazbeo; Jan,

aged:about 49 years:

?o late Ahmed Balig, :
Shunter /R 521, S,Railuvay,
Bangalore City, C/n Afroze Belg,

‘No.99, 3rd Cross Road,

Iadidas .Nagar, D.J. Halll,
Bangalore-45,

K4V Surappa,

870 Venkatanarzyenappa,
aged about 72 years,
Passenger Guerd EMB 887,
S5.Railuay, Hassan, Na. Biv,
9th Mein, 4th Block,
-Jayanagar, Bangelore~1..

..'\. APPLMNTS
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173,

174,

175, T

176.

. 177,

178,

. R.Srinivasan, -
. 8/0 Remaswamy, - -
aged about 64 years,

Driver Goods MR 758§,
S.Reiluay, Bangelore Clty,
No,62, III Cross, -
K.N.Extension Yesuahtnapur,
Bangalore = 25

S.R.Sarasuathi,

aged about’ 50 years,

U?O late S.Rajagrpala Fec.
Briver Goods Mi 737, - :

. Yeswanthapur, S,Reiluay,

No,28, Anajana Nilava, .
II Main Road, H.K.Nagar,
YesUenthapur, Banga'oru 226

Farida Banu,

agad about 35 years, -
N]e late Syed Nisser,
Dizsel Assistant ML 1242,
S.Railvay, Arsikere, ¥g,22C87,
Rsoke Msst.Cross-?D,

Mysore,

ColNe Sareeranga,
$/o C,Narasimhachar,

' aged abtout 53 yeers

Rssistant Guarc EMT 726,
S,Railuay, Brsikere,
No.A6/2, 16 RMS Road,
Rrsike*c.

'E.Chandra Bai,

aged about 54 years,

U?o late Y.Ekambaram,
Driver Goods MR 379,
S8.Railvay, Yeswanthepur,
No.4371, 3rd Cross,

. 13th Nein, Subramanyanager,

Bangalore-21.

Philomine,

aed about 58 years,
U?o late T.Rrokyasuany,
Driver Mail MR 18, -
S.,Railway, Bangalore City,
No.21 Hanumantheppe Road,
Kammanahalli, Ramasueny. wb1Va,
Bangalore -33.

M. K.Penka

aqed bouﬁ”é%ﬁﬁears,
M lﬂtéc Krig\ma Iyenba;
Pa engeT L 1 7EM,
s i

e

... RPPLICANTS.
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179,

180,

184,

182,

- 183,

184,

185,

B,Jayamme, - _
aged about 57 years.,
W?o laie N,Basavarsj,
Driver Passenger MR 79,
S.Railuay, Arsikere,

C/o 8.Vasanthakumar,
‘No.6/C, Railuay Quarters,

Near Children's Park,
Bangerpet,

Zailunnisa,

aged about 60 yeurs, ]
-U3o Syed Yaseem (late),
Driver Goods MR 4%0,
S,Railvay, Mysore, No.2599,

'5th Cross, Mouse éiVen Khanz hoan,

Mandi Mchalla, Mysozre.

A.Rahimem Knan,

/o Imen¥*Khan,

aged akout 69 years,

Shunter M2 300,

S.Railuay, Harihar, .

No,452, I Cross, Gandhin=ger,
Har i.h ar, . .

Prapullekshi,

aged ahout ®]1 years,

W/o late Chrisiopher Andreus,
Driver CGoods, MR 570,

.3.Raildey[ Mysore (SKLR),
0

No.94/8, Loeo Colony,
Reiluay Quarters, Yalavagisl Fest,

‘Mysore-20.

Gayatrl Shanmugem,

aged ebout 3B years,

U?o lete S,Shanmugam,
Briver Pessenger Mt 205,
S.Railvay, Mysore,
N0.91,fURé'Railuay Querters,
Mysore=-20, ' ’

N, Narayanaswamy,

S/o Narasappa,

aged about 62 years

Shunter MR 440, S,Railuay,
Yeswenthapur, No.5/6/47,.
Laxmipurem, Near Railuay Staticn,
Hindupur, ‘

N;Nohixuddin Khan,

5/o M,Abdul Nabikhan,

aged sbout 63 years,

Guard Passenger EMT 461,

S ,Railvay, Mysore, No,2244, .
Sawday Road, Laskhkar Mohalla,
Meena Bazaar, fMysore,

«+. RPPLICKNTS
. .Contd

of-

.
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187,

18h§

. 139,

190,

191,

192,

193.1‘

..TV1ctoro;?foi
870" Joseph, -

‘ i “pplibants in S1. Nom120 e
aged about 67 yeare, - "*%Hs e$$/ggplicants in,
Shunter MR 315, - ‘ v BeNed

S.Railuay, Benoalore City, P R

uC/o F.CoNathen, No 2,

Muktha Garden, v
Spur Tank, Roed, ChEtpet,

‘Madres - 600 031,

K.K.Eagarathnam, .
S/oK.k. Ragheven,

retired Briver !B} Eredu,
Steff No,P,5521,

: “Rajeneesh"m Shoranur,

K.Velu, 5 o Unnerd,

Retired Guard 'B! Grade,
84No, 6314, Devakl Saﬁanan,
‘Nedungathoor, Shoranur ~ e

.K.KeSaVan, S/o %Qh%hy, ' | ' | .

Retired Guerd
SJ.NO¢6066 ’

. 9hanthi ShaVan,
vVeloor._

P.Paramaswaran Nair,

S/o Krishhan Neir,

Retired Guerd “A" Speciel braﬁe,
S.M0,5077, Pedinchare Chonel House,

‘Shoranur-1.-

Ve Coﬁankunni Nair,

S/o Achuthen Nair,

Retired Guard "ﬁ“

Special Gmate, S,No.6172,
Rgikkara House, Kavalappara,
Shoranur, ‘

P.Sundaresan,

5/0 Kunhikdran,

Retired Driver -®8"

S.No,P 6439,

Vanajas, 4/7]

Bpposite Prouidence High Schoo;,
Gendh i-R56E alicut., -

#pplicants in S1.Nu,
187 to 193 ere
applicants in 0. kh.44/93.

e e.0 ’VPPLICANTS.
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194,

195,

.196‘

197,

19..

199,

200.

201.

P e i
. R SRR
cemis P L

R;Ramen'Néixg':; -
S/o K,Naréyanan Neir,

Retired Driver 'B8' Staff,

Ne.P 2314,
Raviyenkandath House, .
Chuduvelathosr, Shcraenur = 1.

~E;K.Ramahkutty Nair,

5/s Kanren Nair, .
Retired Guard Special Grave,
5.Nc,5096, Mundenath Heuse,
Cheruthuruthy Fost, :
Trichur District.

RoKfiShna Naidu,
S/o Ramakunhen Nesidy,
Retired Driver '2',

_ §.Ne.b 6445,

ﬂalliasergparambil'House,.
Mudalisr Street,
Shorenur - 1.

L.Manikam Mudaly,

5/o0 C.Lakshmanan fudzly,
Retired Driver 'C%
S.No.P 4026, Manickanivas,
M.GC.Read, Shoranur-3.

T.V¢Sreeman Pillal,

S/e T.V.Ropan Pillad,
Retired Briver YA' Grade,
séNﬂvP 1794,

Sunil Vihar, Ganeshgizi,
Shoranur-1, —

E,Paramesuaran,

S/e P.N.Sghrasaname lyer,
Retired 'A' Special Grace Guard,
5,Ne 1495, Devi Nivas, _
Nedungetur, Shoranur-1.

T.Sankunny NaifA'S/g M,pchuthan Neir,

Retired Guard , S.Ne.6459,
Padmalayam House, Paruthipre,
Sheranur. : .

C.Balakrishnan,

S/o T.Sankaran Nair,

Retired Driver 'e',

Staff No, P 5702,

Krishna Vihar, Vellathwel Yagsr,
P.0.Cheruthuruthy,

Trichur District,

Cee 2800

.
i1

hpplicants in Sl.No.
194 to 201 are
applizants in 0.h.45/93.

Zaran
vve . APPLICANTS
T e ce Cont‘./"
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203,

204,

285,

2064

207.

208.

Q 'y 29 . . L

: K GlVlrdan Kutty Nair,

S/n C.K.Achuthan Neir,

Retired Driver, Steft No.F.2833,

A" Special Grade, Vedakkekonnanath
House, Chuduvale‘bur, Shoranur - 679

P +Ramankutty Nair,

5/0 T KeShenkarsn Neir,
Retired Guard “A"%.
Special Grads, Staff No.

E 14671, Pullconni House,

Chuduvaiathuy Shoranur--" -

P. Nara&ana Pillei,

rishnan, Retired
Drlver uck  Staff Ne,P 3504,
Poovethlngal HdUse, '
Kizhekethil, Panntnipra,
Shoranur-1.

S.Raman Neir, §/e Kriscnan hedr,

" Retired Criver ucw :

Staff Ne,P 7065:, Sramiical Asuse
Chennthurezthi Paet,
Trichur District.

V.Nasrayanan Ezhuthachan,

' S/o DyVelu Ezhu+shachen:

Retlred Lece Shunter,
S.Nex P 8117, ‘Devasamperambil Houep,
Mannanur.Post, viae Kevelapala.

K.Chellan, 5/o T.Keruppan,
Retired Driver “C", S.NesyV3,
Muthukurssi, Kunnath Houss,
Geneashgiri Bust, Shoranur.‘

K.P.Gopelan, S/e K.Narayanan Namb ar,
Retired Guard gy S.No. 7525,
“leela Sadan®,

Railwey Booking Cfrice Rcaod,,

Shoranur.

-fi M.Kesavan, S/n Perugan,,

- L.FJMan rgt,

121.

APPLICANTS.

Contd, /-



211,

212,
213,
214,

215,
216,
217.
218.
219,

220,

s 30 L

K,kchuthan Nair,

&/o0 kchuthan Nair,

Retired Loce Shunter,

$.No, B 6054, Kadambet House,
Mundamukam Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, $/o0 Chambake
Mudalisr, Retired Driver "&",

- §,Nn,P 7492, Nambanthodi ricuse,

No,179, Mudaliar Street,
Shoranur=i.

KePeGovindankutty,

Since deceased by Legal Repiesentative,
Smt.Sulochane Amma, HeNn,5/%8%,

Namban Thodi, Mudsliar 3treet,
Shoranur-1,

E.Balasubremania Menon,

$/o Madhava Rao, Retirad,

Driver "B" Grade, S.No. V 6,

"Geetha Nivas", Ponpemengalam House,
Shoranur, '

K,Sankaran, 3/o Msdhaven K., _
Retired, Driver "A%, S.No,F,4305,
Kayanathuthedi House, Kallippadam P.O.
Shoranur = 2.

V.K.Velukutty, /0 Kelu Neir K.,
Retired Driver "%, S,No,9730,
Karthika, Kanaleppara,

Shoranur.

Mm.,Velu, $/o Velu,

Retired Driver "“B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.O.

P.P.Velukkutty, S/o Shanku,

Retired Driver "B",

% Np, P 7192, Padincharvettil House,
Karekkad, P.0.Kavelappare. .

P.T.Ouseph, S/n Thomen, Retired.,
Guard ¥g"™ Grade, S.No, 9431,
Payyappilly House, Vappalassery P.0s,
Angamali, Ernakulam.

P.Krishnen, $/o0 Imbichyadi,
Retired, Driver "&" Grade;
s,Ne, P 5730, Krishnaghar,
Nedungathut, Shoranur-673 127,

S1.Nos,
216 are

20@3t0'
applicants

in 0.“‘646’93.

APPLICANTS




221, M.Chendukunhen,” =~
- '8/o N.ImhichikUtty. o
‘Retired-, Driver ‘Ao :
Special Gradse, S.Nn,F 2897,
Pilassery House, P.0.Vengeri,
Via Calicut. : S
222. M.,P.Kesavan Nair,

- S8/o P.K.Chandu Nair, Retired.,
Fireman "8%, 5.No.3461, -
‘Chemmanassery Padinheru Heuvss,
‘Kottonol P:0,, Calicut,

P.K.Ramapanicker,

'S/o Chamy Panicker,
Retired,, Eueed.“A™ Grede,
S,Ne.B8284, Navaratna,
P.0.Kunniampuram,
Ottepalam-4,

223, .

.K. Balakl‘ iShna Me NoN,

5/e P.Madhave Menan,

Retired Driver 'A! o
Special Grade, Staff No,P 2437,
Kerandathil hcuse;
Trichur - 1.

224,

derancdathil -.ane,

225, ®.P.Chinnan Mennon,
'S/e P.Sankunny YMeren,
‘Retired Guard 'R!
Special Grade, S.No,9333,
 Rlangot Ushas, ®.0.Pulaked,
Viz.Chelakara, Trichur. .
" 226, M.P.Gopala Pishareti, 4
S/e C.PiRaghava Pishercti,
Retired Guard Special Grade,
Panrnima Manjakkad,
Sheranur-679 121.

C.Chandrasekharan,
S/O‘N-K.Nennn, . .
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Rshak Nagar, Kamboni Road,
Ryyanthele, Trichur~3. :

227,

228, V.MAbdul Kedir,
S/a V.MiMohamed Hejl, o
Retired, Guard fA! Spaciaul Lrace,

5. Ne 2826, 20/1€3, THeupaini®,

N, $/0 0.5.Paran,
% Guard, S,¥s,0 1930,
, P.0.

S1.Ne.217 to 223 are .
anplicants in 0.R.47/93,

S1.No.224 to 229 are
applicants in 0.K.48/93,

... APPLICANTS
-oo C.ntdo -




230,

231,

232,

2373,

234,

235,

236.

237,

238,

239,

. e 32 '_«.L:‘

P.Nareyanan,

S/o Sankaren, Retired,
Special CGrade Guerd,
s,Ns.EE 86, “Ushas",
Rayaroth Patamb, P.0.Paral,
Tellicherry-670 671,

V£ .Sankaran Nair,

S/o T,Narayanan Neir,
Retired ., Guard 'A' Special,
5.Nb.12746, Ashirvad, Pevel,
P.0.Koothuparamrhe,

"Pin-670 643,

C.HsBalan Nambiar, o

S/o Kunhikrishnen Adicdi ¢,
Retired Guard, (¢! i7"
$,Npo,4997, Usha Bhavan,-
P,0.Knttayampoil, Via., Vellicherry.

.M,Padmanabhan Neir,

S/o R.V.Krishna Mercn, Retired.,
Driver 'A' Speciel, S.he. P 57064,
Davi Nivas, Kottara*humpars,
P.0.Azhikode, Cepnanore,

~K.K.Susheele,vw/q Late

UsC.Pnandzn, Retired,, Driver Lty
S.8v,2635, “Anand® Yiher, VYlavil,
Kannisr -~ 670 008,

M,Narayani, 4/o Late K.P.lNarayenan
Nair, Retired, Guavc 'C',

S,Np4 1903, Madathil Housé,
P.03Chirskkel, Cannanore- 670 011,
K. Kunhambos, S/n Appu, Retired,,
Shunter 'B', S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kazharged.

KnN.Vanajakshy‘ W/o Late C.H.G.palén,b

Retired Guard 'A!' Special,
S,Nn39498, Chettiyam Veettil,
Near Railuay B Cabin, Badagars.

A.K.John, S/e RJ.Kurian,
Retired., Guard 'R',
S.Ne.9€83, Ariyathu Percainbil
House, Pallam.P.0.,

Kottayam - 7.

R.Merappan, 5/ Rama Gouwndan,
Retired D#iver, 'C' °

$1.Nwe230 te 238 are
applicants in 0.#.49/93,

: Railuay Celeny P.0.,

Erode - 638 002,

.. RPPLICANTS,
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240,

241,

242,

- 243,

244,

245,

246.

247,

248,

i e . F LA TR DRI S

K C kallappan,

$/o S.Chinneppe Geunder,
Retired Driver A Specisal,
S,Ne, F 2946, Door IT 04,
Parvathi Krishnan Street,
Kollem Palayam, '
Erede - 2,

P.Karuppannan, S$/n Pnﬂcl; Sowpcer,”
Retired,, Driver 'A!,

S.Nho, P 3583,

Korakattu Valasil

Door fo,5229/A 14 Caausry D,
Erode-7,

M.Kandasamy, S/e Narapke townden,
Retired Driyar 'C!', S,No.P 2039.
934314,- BYN" Road Er¢d8—838 UDAO

S Muthusany, S/o Paleni Gounder,
Retired Driver'C', S.:#a,P 27C¢,
Raghavanda Nagar, "Ereda- /.

R.Ramasamy;’ S/o Ryeaﬁnuhueng
Retired, Bramter‘?8', S,No, 5[,
Pudhupalayam, Joor 246,
klampalayam .0., Erode-8,

S Kandasamy, S$/o Sengadsn,

Retired Driver 'C',

Staff No,F 4103, Ragavana1dar

Nagar, Door No. PRB 18, Lavery R.3.,
Erode~7.

C. Kumarasamy, $/o Chellappa Gounder,
Retired,, Fireman 'B', S,No,P 7885,
Deor No. PPI-283, Pudupalcyam,

Allampala'am Post, Erode-E,

T.3. Peerakhan, 5/0 T.J.Jamallutheen,

Retired,, Driver 'BY,
S.No, V, 38, O.No.94, Reilusy Colony,
Post, Erode,

Uelappa Gounder, K,

'5/0 Kolanda Gounder‘
Retired, Shunter 'B

8. No, p’ 3370,

45 «;ﬁlayam, Kattoor,

f0oor No,.197,
Mkkarkam, . o
Yo P«0s, Trodso-2, ess APPLICANTS,

. ...Comtd./-




250,

257,

252,

253,

254,

e 34 KR
A.Nallagsamy, '

S/o Ave. Gounder,

Re:izzd,., Driver '8',

S.No. PT3 10237,

D,Nc.280, Puthupalayem,

ﬁlampalayam P.0.,
Erode-0.,

'N,Kaliannan,

S5/o Nagllagounder

‘Retired. Diessl Assiétant

S.No. P 4011, Sastri Nagar,
0.No.55, Near Werer Tanw,
Erode 638 002.

K.Ramasamy,

S/o Kalianna Goundan,
Retired, Shunter ‘B!,
S.Ne,P 3958, D.No. 82,
tdappalli R S. Pest,
Cavery, Erede-7.

. P.Sengeda Gounder,

S/o Palani Bounder,
Retired,, Shunter B,

S Ng. P 4429, D.Ns,58,
gdapallJ Viilage,
Peppapalayam, Cavery R.S.,
Erade Te-

P Muthusamy,

‘ Sfo ‘Pgizni Gourcex,

255,

256,

Retired Shunter 'B',
S.Np.P. SD” Pudhupeleyan,
D, No 263 Rgraharam,
Alampalayam P. 0., Erode-a

- V.Sengaodan,

S/o Velappa Gounder,

Retired, Shunter'B!,

S.No.5133, D.Ne.2/60,

Uttapalli, Pllleyar Vasl Streau.
Cavery, Ersde-7,

Ke Chinnappan,
S/c Komara Samy Geunder,
Retired., Driver 'C?,

~§,Na,P 3531, Avakathu,

257

Cavery P.0., Colony Roed,
Eroace-7,

P,Venkkatachlam,

S/s Peruma Gounder
Retired., Shunter ig
S.Ne. P 4097, = 1/11
Keruthuveli Thottem,
Odappalli, Cavery R.S.

.Ernde-7.

ore RPPLICANTS.
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259,

260,

261,

262,

263,

264,

35 W

| - o '5 Ng 239 to 258 ‘are
N Velappan, : appli anto in D.k.SO/gsl

5/0 Nalla chnder
Retired,, Shunter 'gt,
S.No. P 2647,
D,Ne,.1/20 Odapalli
Cayery R é., Erode-?.

T.P.Govinden,

S/o  P,Kunhambu,
Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0.,
Chirekksl, "

Cannanore - 670 011,

K.Sreedhsran,
S/o B.,Achuthan.
S.Nn, P,3180

_'Thenai Housa‘

Opp. Railuay Station,
Chirakkal P.0.,
Cannanore,

N Bal krishnan,

s/o NamBikutty,
Retired.:, Guard 'A',
S.No, 15870,
Mangkketh House,

. Good 8hed Reac,
- Tellicherry,

P.K.Raman Nair,

/0P, Kurhamby' Nair

Retired., Driver tal Special
Grade, S Ne, P 6446,
Kavinchalil, P.0.,
Rzhikode," C%nnanore-ﬁ?D 009,

rV.N.Karthiyani Amma,

W/o Late K.P.Jenardhanan Nsir

. Retired., Special Grade Guard,

S$.No.9650, Ashok Bhavan,
Thamarakuzhi Malappurem,
Pin-676 505.(_

K.Govindan,

s/o K. Aruvan, Retired.,

Driver 'A', Presths Bhavan,
a0 .pde P.0.N1avil,

;1 S/o Raman,
end, S. Ns.iEde

y ;1n-670 567 vou

APPLICANTS.
ss s Contdo/‘

¢



266, -

267.

268,

269,

279,

‘273‘0

ve 36 oo

N,Vasu, S/o Rempothy‘ s
Retired Shunter

S.No. P 5024 _
Kottiyath Houee,
P.0.Muzhappilenged,

FPin- 670 663, Cannanore.

P.KsKannan Neir '
S/a Rppu*Nair,z&etired.,
Shunter '6', S.Nec,.P.77°4,
Varkulathu Vayil,

Nesr Akliyath Temple,
P.0.Azhikéde,
Cannanore-670 009,

P.®.Rohini, W/o Late K.'.dwdt
Retired Shunter "B%,

S,Ne, P 7173,

VChambakachalil House,
r+CMuzhapilanged,

Cannenore District.

< *C+K.Chandan,

S/o Ambadi, Retired Shunter'B',
S, Ne. P 8223 Kanavi House,
Ekkchi P. 0 Pelicde,

Via,, Trikkarlpur, Kazhargod,

&.Narayenl W/c Late h.Krishnen,
Retired., §hunter, S.No.P 7420,
Machirpurem House,

P.O. Cheruvathur, Kezargod,

O PuM. Hymavathy
271..

U/o Late . U.kaothmem,rm 0,

Retired Zri.-r A Spe01al Guard,

S.No. 4A%9, &maeuaw

m;:?. t{m:ka-rfdnls.&tﬂu\ School,
.

unisvord. Cannanore.

T.P.Leslavathy Ammsa,

M/o Late P.V.Kesavan Nambiar,
. Retired, Driver R Specieal,

S,Me.4654, Kesave Nives,

Near Elayanoor Temple,

P.0.Mundayad, Cannanora.

U.A.Balakrishnan,

$/o V.Demoderan, Refl.ed.,
Driver 'A! Specieai

S.No.-B 4361, T

B/9, Reshmi, ’$.N.Nagat, *
P.O Thottada, Cannznore-"7

51 No.259 tn 268 are
applicants in D.ﬂ 51/93,

... RPPLICANTS.
. ooCOhtdh/"




274,

- 275,

276,

277.

278,

273,

280,

P.M. Sreenlvasan,

S/o P.Govindan, Retlred.,s
Guard Special Grade,
$.No.12054, 'Smrithi!,

Post Vengeri, Mathoth Paramba,

Calicut.

P.Krishnan,

S$/o0 K.Perumal Naidu,
Retired., Driver 'A'! Specj
S5.No.P 4360, 3/275,

Opp. Spares Land,
Vadakkanchery,

Trichur-680 528,

A .Bhaskaran, S/o A
Retired,, Driver !
S.No. P 4301,
Byyanatu Parambu House,
Ayyappankavu Road,
Kochi-18,

K.Chryikutty Kennoli,
S/o Kandan, Retired.,
Driver 'C', S.Ne. P 9430,

LZa ’

Kannoli House, Kacheri ﬁncom,

Desom, P.0.Calicut-673 0114

C.Madhavi, W/e Late
C.Ks Krlohnan, Retired,,
Briver fC',

[}

Sol'..p 3{3‘9 :

Krishna NiVas, Poolayll reremba,
P.0.Kallayi, Calicut~673 GG5.

T.Kesavan Nair,
S/o N.Govindan Neir,

" Retired,, Guard ’B'

S.Ns.4956, Santha Sadan,
Chuduvalathur,
Sheranur-67% 121,

M.Elias Aron Raj,

/s S. Mariadess,

Retired A Special Driver,
S.No. P 3702, ED 196 E,
Railu39 Colony P.0.,

Erode -~ 638 002.

g“; S.No. P 3531
Niluay Colony P 0.,

S1,No.269 to 279 are
applicants in O.R .52/93

v.. MAPPLICANTS.
...Contd,./~



282,

283,

- 284,

285,

263,

287.

288,

289,

‘M.Kasimir Leuis,

§/0 K.Maria Louis,
Retired,, Guard A Epecial,

5,No,%2119, Annadurai Street,
Nedar-Meduy v,

)

~ Erodé-63e° 002,

KeMuthusamy, .5/e Kelandai
Gounder, Retired,, Guard ‘B',
S$.No,12011, 1Z Ramamoortny
Street, Kollsmpalayen,

Erode-63%5 002,

K.Sunderesan,

S/o N.Kalyenssundara Mudallar,
Driver A Grede, S.Ne, I 2677,
N®.48, Lenin Street, o
Erbde Railway CelonyPest,

- Erode=2, = .

K.:R.Lakshmanan,

S/o M.Rengasamy Xerar,
Retired,, Driver 'A' Speacial,
Staff No.P 4467,

Morth Ede Straet.

Bheema Nagsr, ‘
Tiruchirappeally,

Pin-620 801,

K.Subramaniam, :
$/o S,Xristnasamy, Retired..
Driver 'A' Special Grade,

S.No, P 1788, 43, Lenin Straet,
‘Railuay Cnlény Post,

RaﬁethUraman, ’
S/0 Rathinam, Retired.,

Briver 'A! Special,

S.No, P 2888,
Ilamathi Illam,

106, Bharathi Palayam,

Mowlappalayam P.0.,

M<Ehinneppan,

5/ C.Moekken, Retired.,
Dtdaset Shunter, '
S.No, P 7785, 7/B
Railway Colcny,
Erode-2,

M.Marappan,
S/e M.Mathan, Retired,
Driver 'A! Special,

SNy, P 3779, 107,

Kemalagam, Barathy Palayam -
Streef, Mulepalayam PJO.
Erede-2, -

e 38 *®
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. % G.Semuel, S/a Gnanemuthy, .
290,  Retired,, Driver 'A!
s .Speéial,‘S;No.P;BZZA,
403-C; Railuay Celony,
Ervde-2, -~ -
% A.lingsppan, S/o S.Gyyavos,
291 Retired,, A Special
° Driver, S.No.P. 1714, 19,
Kethukaran Street, =
. Kallempalayam, Erade~2,

. Te9.8rinivasen,
2492 ’ 5/0 R.Suaminathan
° Retired, Driver 'A' Special
S.Ne.P 4339, 3453,
Railway Querters, Railuey Celiony,.
Erode-638 002, o

- . FP.Nemasivayam, S/e M.N.8alzrandem.
293, Retired., Driver ™A’ Special,

< S.Ny, P 5519, L =18,

Housing Unit, Feriar Mager,
Erode-633 001., Temilnaeu, o

KoMomunirej’ S/‘. . K.MUDG'SU-aﬂ.)’, o
294, Retired., Diesel Assistant,

 S5.Ne.PT2 10212,
Manickkavasagar Sireet,
Sastri Nager, :
Railwav Celony P.0,.
Erece-2,

A L.Anthoni Swamy,

295, S/e Lourdu Suamy Pillsi
S.Ne. B 1419, 41/A° :
Railuway Coleny, :
Erode-638 w02, , ’

) VMQBL.‘thhy' s/‘ m.'pCMOOka
296, Gounder, Retired, Driver
' '8! Grade, S.Ne. P 9%7g,
17/F €1d Railuay Colony,.
-Ersde-2, . -

. ~V,Balaraman, §/a Venkkatasuamy
297, Naidu, Retired, Driver !B
Grade, S.Hc. F 9420, -
Railway Celomy, Ersede-2,

my, 5/0 Perumal Naidu,
iver 'B! Grade,
3% No.17/8
vé}?@.;treet, éroingA
2 e .

Guam). Nathan, $1.Nc.280 ts 299 are

yer B! Grade, applicants in 0.h,.53/93,
/Docr 414/D, o
'nY F.0.,

... “RPPLICANTS.
‘oe ACOIS‘tdc/"‘




, 300,

301,
302,
303,

303;

306.

307.

0040 P

P.Pangunni Menon,
s/. T.CeKoNair
Retircd Guerd VA Special,
5,Ne. 15200, "Peurnami®
Nangapna Negar, P.0.
Olavekkot, Pin-G?l 002

M Krlshnan Neir,
S/e Kunchu Nair, Retired..
Driler A Specia;

S.Ne, D 6444, Srishilem,

P.0.0lavakket.

V.Sreedharan Naii,

S/o f.R.Krishna Pillei,
Retired, Guerd A Special,
S,Ne. 15202 Thuruthel,
Aymanam'P.U., Kcttayam.

‘P R.Rajam, S/o P.u.ﬂppu,

Retired Guard A Specisi,
S,No.16144, Houss Ne, a6/508,
“Reshmi" Neal P.A.Coieny,

.Cochin-"0

C.Kutty Nurayenan,

S/o V.C.Nersyenan Nair,
Retired, Guard R Special
S, N0.7625 Chembra House,
Shoranur - 679 121,

a@s,  PeKs Knshy, S/o P.K.Koshy,

Retired Guerd, S.N¢,15235.
Uazhakalayil, Ghgadikal F.0.
Chengannur, Pin-689 122,

Kelo Kuvian,

S/o0 K.P,Lonappan
Retired’ Guard 3 §p901al
S.My, 15216, "Chandiri",
High School Road,

. P¢DiFareppur, v1a. Trichu;
~Pin«%’

552.

n,?,‘

N Ramakrishnan Nembidi,

S/Q Chit-an Bhattathi zpad
Rétired. Guard IRT,

S.Ng.1404¢, "Karthika
Ramavérmaeram, Trichu“ fBN 631,

VoNs Sarigani
W/o Late: A“Rengen, Ret*rad.
Briver R épecial,

S.No.F 4367, Sree Rangam,

PuMp'Engine Road, ‘
FleudRKat-678 802, s

APPLICANTS
v eeCoONtd, /"
A
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371‘

{ “gN-,‘st[p;'é3
anikkath House _i.~ﬁ .....

;ﬂadhavan

hfsfb Ueluchemi, Retired.,~

. “Driver A Special,
'3 No. P 2933,
“OaTlath Pouqe,

‘\Kuthups‘amba, Edatﬁara 2, .

“Pelghat, Pin-678- 5*1.

K.m Kunhimohammed
“S/c K.Moideen “bya

Retired, Guard. Ice,

S.Noi 6633, Cheredath Huuse,

;"Kuttamassery, Aluaye-£e3 123,

sz §

3,

318,

Narayanaﬁ,*S/; B. R’iaram,

,ﬁetirsu Driver Gnods

S.NU.PTJ 10505, 1°0
Jesvanantham Street ‘
Paonthurai Riad _&0*9-2

¢, Kamarasamy, $/o Chinnappa

Gounder, Retired., Driver

-'gt, S.No, P 4206, D,No.6&d,

Shclap Pruvae, uutharrs Putam,
Erudea,m

T S.Rem ameerthy,

SFo TaK. Sundarajalu
Retired., Driver ‘Al Speciel,
S.Ne.P 3540, 15, Sundaram
Street Erode-2

R.Abdul Jeffar, T
'S/o Abdul Keder, Retiived.,
Driver, Geods, é No,V 44,

235 Kalyanasundaram Street,

- Erede- 638 002,

S, Angamuthu,
5/oc V.Sitha Nalcker‘
Retlred., Driver 'B

_S.Ne. B 13¢5, D,No.4i1 D,

~ru&uay Co*ony,P 0.,

i, S/e Vellcirm,'

Driver 'A! :

L oNo, P 3542, Telephone Negar,
Méclapaleyam P.O,, Erode. .

d‘

bJ.Nos. 300 to 311 are
applicents in O.R. 54/93

‘+se RPPLICANTS
,.‘_-"-A’ Cantd./—.‘

)



¢ o ['2 e

‘ KeChinnanaiyen,

318. S/n knuman, Retired.,
Shunter 'B‘,
S.No.F 7458, 76, L.G.G.S,
Colony,»U.D.C.‘étreet,
¥ollampalayam, Erwde,

M.Krishnan, S/o Munusarmy,

319, Retired., éhunter,
S.Ne,10072, PTJ, C.N2.415 0,
Railuwey Colony, Eredz,

R.Thisgarajan,

320. S/e Ramssuamy, Retired.,
Guard 'A' 5,Neo,14332,
Thangapattalaikarar cate,
Fopnthurei Road,

Erede,

-y A.Chinnaiyan _

$21. S/e ﬁrumugam: Retived., .
Driver 'A' S,No, ¥ "1t6
Ne,231 A, Railuway Cclery,
Ercde,

en

1.Ne,312 to 321 are
~plicanris in S.h.No.55/93

v

P.Subramanian, S/c R.Pelsni,
1
1

322. Retired Gusrd 'A', 2

Staff No,7448, 112. ' :
Vinayger Ksil Sircet,

Sastri Nagar, Erede-£38 002,

. S.Kannimuthu
323, S/v Subbe Thévar, Retir=d.
GCuard 'AY. §,No.16060,
Sundarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.Anganna Fillai,

S/« Rangaswamy Pillai,
Retired, Guard,

S.No., 15271, 20 hertn Chinne
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District.,

324,

ape VeMard, S/e Venkstesar,

S¢ Retired Guard, 5.No.12563,
No,III, "Thera Illam®,
Kurikaranpelayam,
Mulapalayam Pest,

Erode-2, Periyer District.

V.lakshmanan, 3/s S. Yadiveliu,

Retired Guard. 3.Ne,13756.

Bharathipalayam Street,

‘Kurikeran pelayam, '

Mulapalayam Fost, Erode-2, A

¢ Periyar District. ... APPLICANTS.
| ‘ a.°COntd./- i

28,




~  V.K.Shunmughasundarem,
5o 8/0 K.S.Keruppanasamy,

Retired., Special grede Cusrd,

S.Na,J3/1 35, 194 E,

Railway Colony, Near Railusy

Cnlony Post Office, Erode,

ViKelUnni Nair,
228 . S/u K.Raman Nair,
* .Retired., Assistaat Cuerd.
S5.No.1902, Contchery Strz=e-,
Evode. : :

: R.Lekshmanan, S$/e¢ Famassiv,
79g_ Retired 'A! épecial Guard,
* S,Ne,7218, D,No,1%3,

Sestri Nugar, Sadaysmpclayen

Road, Erede, - Z.

V.Suamyappeh,
330, S/o0 G.Visuvasam, Retired,,
Guard, S.Ne, 14104, -

.5 Karuppanaswamy Koil Tii Sirceev,
Surampatti Road, trode-638 CO

Periyar Cistrict,

R.Veeraraghsavan,

| 331, S/o V,Rema Jyer, Retired

Guard, 3.Nc.1523%, Hc.9,
Tayumanavar Street,

Pundurei Resd, trode-538 0102,

K.Ramalingam,
332, S/o V.Kandasamy, Retired.,

Oriver 'A', S.Na, PTJ 10052, -

Door Noc,16, East Pettakarr,
Street, Ersde-638 002,

i G.R.Samuel Raj,
333, ' S/0 GiN.Apandham Pillei,
Retired, Driver 'A' Special,
-SiNe. P 2836, 23 A,
Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23.

K.Kader ALi, ,
334, S/e Kader Batcha, Retired.,

Driy ‘At Special,

Tamilnzdu.

/o Naniappa

i, Pedanur-23,

/

7

W26, 168 Main Raac,

bed,, Driver 'At,
/11 Arthi Iliam, .

€1 .Nu.322 to 332 are

‘applicants.in 0.A.56/93,

... APPLICANTS,

. ...}Contd./"‘ .
. e .



336,

337.

338,

339,

©34m.,

341,

342,

343,

e 84,
-§,Velusuemy Pillai,

/ R, bankara‘in?am Pillei,
Retired Driver !8!
D,Ne, 360, Selvapuram,,j

'Nnrth Perur, Main Read, ™

Eoimbatcre-641 p26.
K, Rangaswamy,

S/o Kuppusuamy Naidu.
Retired,, Driver, tal
Specialy S.Ne.P 0464
D.Ne.,24, Main Road,

Podanur—23 Tamil Neau,

K,Ahamed Sheri<f,

5/0 A.Kader BetCha, Reiired.,
D-iver !'A' Speciel,

S.Ne.P 4341, Main Reed,
deanur-ZS Tamil Nzdu.

Nanaappa Naiqu, :
8/= Venkettaswamy Naidu,
Retired Driver 'B°Y,

S,Ne,, F 2438, Badanei Kovil
'Stréet, pgdanur-ZS,

Témil“Nadu,

K. Polaniaora.,

S/q “Kuruppanna Goundsr,
Retired., Bnpdwsr-'R!,

S,N. ® 4333, Na,88,
Vilangaftur, Kedachanallur,
tredes - 10, :

M.Palaniappan,

5/- Narappa Geyndey,
Retired,, I Firemasn 'B!,
S,Na, P 4382,
Vallaikattur,-
Kadachenallur P.0O.,
Thiruchengedu Taluk.

N Challappan,

S/c Marappa Gounder,
Retired,, Shunter, .

S. Nl.9454,‘llampalayam,
Palllpalayam, Er.de 6.

A. Palenlappan, ' '
S/o ‘Athathappa G-uwder,

. Retired,, Bhomter,#

S, Ne,,P:7465, Na.aGA X,
Velankatsor, “x ™.

_Kadachenallu1, Erode-10.

w

9, N, 6437,

AT T BN B e T Mo

$1.Na, 733 to 339 are
"rpllcants in D.h. 57/93

ae s APPLICANTS,”
«es.Contd, /-
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344,

345,

346,

347,

348,

349,

- 678 003, | .

i STe TR g - . . . . - ; . ~
g e e ot BRI T s> TR T TR St
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P,Gurusamy, A

S/c DPalaniappa Gounder, *. : .
Retired, Drivey "A‘', : .

S,No. M 7160, Nos108,
L.G.G.S Colony,
Kellempelayam, Eréde-~ 2.

R,Kumarasamy,

S/o Ramasamy Gounder,
Retired., Shunter Loco,
S.No.P 6315,
Gov1ndanoalayam,
Rlampelayam P.0.

via., Erode.

G.Semuel Durai Sany,

$/0 Gnanadursi,

Retired., Driver 'A%,

Spl. S.No, P 3107, 32

Upstair 4th Crcse Roao,
Paramasivapuram,. Laloudi~ J'l £,

Y Sengodan

S/n Velappas Gounder, |
Retired,, Shunter/loco, |
S.No, F 3510, V‘laHKaf*ur,
D.Ms,54, Pulapalayam .0,
Kedachanur (Vi’lage)

C.Nachlmuthu,

$/o0 Chelleppa Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavam Fost;
Kadachenallur, Palipalaysm,

Erode-6. .
T.S5.Alimoideen S1.No.340 to 349. are
S/o T.J.Shirfuddin | applicants in 0.A. Sqéaﬁn

Retired., Driver 'A?',
Spl. 5.No. P 3260,
47, T.J Shirfuddln Street,

Bestri Nagar,

Near Ralluay Celony,

~ Erode-2, ’ o

VeN Ramankutty Nair,
/o V.Narayanan Nair,
ired., Oriver ‘N,
P 2310, Fushoaleya.
/538 Calluge Fo«o

&’M’nadevan, _

R.Narayane Iyer, ‘
ed., Guard ta* spl.,
Mo, 10472, Ne.1/780,
idya, Slngle Streei,- ..

 01d Kalpathy P.0.,"

Kalpathy, Palghet -
arpathy, - ~ APP&ICANTS
g 1 Contd, /-



352,

353,

354,

355,

356.

357,

358,

360,

C Chathu, S/o Appqg‘

v'Retir°d., Driver

"qug.F 5287' .
Kurungad House,
Maruthe Toed, Palghat.

I3 Krlshnan,

S/o R,Arumughan, Retired., :
Driver 'B', S.No. P 39449,
Chungath Hnusé,'Kévilpad
P.0v, Palghet-17.r »

. F.Sukumersn Neir,
nS/o P.Sankara Menoun,

Retired.,; Psst. Gaszd,
S.No.15394, Pslakkott Houss,

_ Thenur ‘via. Porli,
" Palghat-678 616,

?.Govindan,

. 8/o P.Serkara Metion,

Retired,, Guard B',
$.Neo . 2024, Sr‘Va;ﬂam,
H.No.M,€/33, indire lzgac.

.Kallepully,lpalohst—

‘R Narayandn,

s/a V .Raman, Retired,,
Driver 'A!, S,Ne, P 5847,
Chendriks Nllayam,
Korathodi,

. Kaduk“ankunnan,
“'Palghat—678 0Qs.

'N.velukutty,

S/o Narayanasuamy‘
Retired,, Briver 'a',
S;No,PTI 10113,
ﬂmbalaparambu,

Near Madrassa,
Kav11pad ‘Palghat-17.

T.Velayudhan,

/o Theethy, Retired.,
Guard!C!', S.Ns, 16223,
Devi Badan, Pottakulam,
KaVLlpad P.0., Palghat.

V Visuanat han,
S/o Kubhna., Retired.,
Loco ‘Shunter,

S,MNo, P 5184,

Vellankad, Kezvilpad,
Pal gh'dt"'1 Te

V.Vasu, $/0 Velayudhan,
Retlred., Oriver 'AY,

S.Ne. P 3164, Chandrasoudhem,
.\/ffannissery. Palghat.

| "oo 46 to'

TS APPLICANTS.

B EE R C.ntd /" :

¥

L

s o ’ :_ix\- 3 s p s
v et S e R et it -




361,

362,

163,

364,

365,

366.

ce'e 47 o;

V,Mddhavan,

S/s Velayudhan,
Retired,, Driver 'B',
S.Nuv. P 9888, Rahendra
Sadanem, Melepuram,
Tlavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

S/o P,Veeran, Recired,,
Guerd 'B', S.No, 6895,
Thurakad House, P.O.
Perunyettukurissi,
Falghat.

V.Sivaraman Nair,

S/o K.Kesavan Nair,
Retired,, Guard 'At,
S.No.5852, 72/R,
Instrumentation Teuwn ship
P.O. KanjkOde uest,
palghatc

S,VYeeraraghavan, _

$/e P.Sincaram, hetired,,
Guerd 'R', SyNe,14E522,

H Ne, H-2, Housing Unit,
Karamadai Road,
Mettupelayer,

Pin-641 301, Tamil Madu,

M, Narayanan Nair,
S/e Thavitta T er, ,
Retired,, Piesel Asst,

8,No.D 9444,

Mullakkara Hnruse,
Fuduppaniyaram P.J.,
Palghat<678 733,

- KeKsSyvmamania Iyer,
"$/e K.S.Kuihns Iyer,

Retired,, Guerd ‘L',
S.Nn,1849, Ne.3/126,
L.N.Puram Villege,
Palghat.

P.Balakrishnan,

"S/e 8,Ukkande Werier,
Retired., Mail Guerd,
=ehe, 14067, Harivas, -

«.. ARPLICANTS,
...Qontd./— :



369,

370,

371,

372,

373,

374,

375,

376,

i LN 48 '.'0

R.Paramesiva Menon,

S/u MeN.Raman Menon
Retired,, Driver tpf Spl.,
S.Nu, F 4684,

Shivesilam Madathll Housc,
Vennekkara P.0., "

| Neerani, Palghet-4,

®,Thankaraj,

)/c S,Pennan, Retired,,
Drlvev‘ﬂ' Spl.,

S.Ne, P 2760, 76 N,
Behind Ram Theatre
P.0.Suramangalam,

Salem = 636 005,

T A.Ramakrishnan,

S/o kppu, Retired.,
Guerd!A' Spl.,

S.No, 6806,
Ramanchenatih Hnuse,
19/360, West «akkad,
Palghat - 678 001,

C.Gopalekrishnan Nair,

S/e -V,Madhavar Nair,

Retired, Driver 'A' Spil,

SiNo. P 6440,

Cherukara Arlshra Nivas,
P.J.Kannadi, Pelghat

Fin - &7 721

S.Seurirajen,

" 5/0 T.K.Sundarare?alu,
. Reti-ed,, Driver

Sp901al, S,No. P 2327,
233, Ulnayakark011 atreet
Nedarmedu, Ernde-638 002,

K.Fandurangan,
S/0 Me¢Kasthuri Naidu,
Retired,, Driver 'A! Spl

'S,No.P 2902, 17/4,

Ammamandapam Road,
Srirangam-620 006.

VeG.Vesrasamy,

S/. Cov1nda8amy Plllal Ve,
Retired, Driver 'A!,

S.Ne. P 1841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan,

S/o Vai advri Rotlreo.,
Driver 'At, S Ne.® 7775,
D.Nc.24, Jeedanda Street,
Poondurai Resgd, Ernde-2,

81,Nc,350 to 372 are ¥
anpiicants in O.h.55/93, 2

ves APPLICANTS
X} .C@ntd /- e




e

377,

378,

. eh 4_9/'00

P Palcnisamy,

S/o R.Angemuthu, .
Ret<ret,, Driver 'A',
S.No. PTJ 10027,
Vallalar Street,
Municipel Colony Read,
Erode-4, :

NyProkiasamy,
5/0 J.Arulenancam,

$.No, 5253, 1z,
Kemarajar Street,
Nadar -Medu,

‘Vipaeyakar Koil, Erede-2.

379,

' M.Rengasamy,

S/o C.Muniea, Retlrad,,
Driver 'Af, Spl.

- S.Ne, PTJ 10449, 21,

Golden Street,
Thangavil alias Munisamy Foad,
Dharmapuri-63€6 702,

"~ KsMunusamy Nsadu,

380,

$/3 C.Krishnasamy Naidu,

Retired,, Driyver 'C!
AFG. 'BY, 3.Ne, P 6103,
D 5, Kaliyanna Gounder Thettam,

361,

382,

Derundurai Read, Ercde,

P.Deniel Jayarai,

S/s Paul Pillay, Retired.,.
Driver fB', S.Nn,F 6441,
No,400 B Railwey Coleny,
Esode,

R.Manickam, , |
5$/c¢ M.Angamuthu Naicker,

"Retired., Driver 'A' Spl,

S.No. P 2901, 22/26, _
Chinna Mariamman Koil Street,

- Karungal Falayam, Erede-2,

383,

o \NISY
yrid bo“,h. o~
I AV SN

7

: :€ N

R.Pongiannan,

S/o Ramasamy Geunder,
Retired., Shunter,

S.No. P 7454, D ,Ne.3/69
Rajaji Nagar, Cavery .5.7.0.,
§$§%;—683 007,

JXfi¥pnasamy, : .
Muthusamy, Retined,,
'Cf. S.Ne,P. 2151,
ayy Nivas, 4/3°0,
atfii Nagar,
yr/PBmmapalayem, Salem.

€3.Nc.373 to 383 are

applicants in D.R.60/93.

... APPLICANTS.
...‘Contd./—

¢




385,

3E6o

387,

388,

389,

390.

391,

382,

393,

'Y

oo 90 <o

G.Kannien, :

S/e Cacindarajelu Naicu,
Retired,, Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Culany,
Erode-2.

R,Rengasamy, ,

S/3 Remasamy, Retired,
Criver ‘Ct,

S.Ne., PT2 10238,
Kelingaruayar Pzleyem,
Fudur Bhevani rost,
via Erode-638 301,

K.Gevindan,

$/o° Kandha Gouncder, Recized.,

Driver '8B', S.Noc. © 84820,

Ne,102 C Type Railuey Julury,

Erode-%.

G.Narayanasamy,

s/e Goipdarajaly haidw,
Retirved., Shuntirg.DBrivar,
S.Ng,PTJ 10503, 387,

Nader Medu, Poondurai flczd,
Erade-2,

K., Varedharejan,

S/e Karuppan, Retirec.,
suard 'A' £.Nm,2127,
Thirumurugan Street,
9gstri Nagar, Eroede.

VcArjUﬂan, ’ .

S/s Venkatachalam, Retired.,

Guard 'R’ S.Ne.12438,

38, Nemasivayam Stree?,
Kellempalezyam, Erode-2.

[ .Munisuemy, S/o futhu,
Retired,, Oriver Special,
s.No. P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N.,Muthusamy,

S/p Rellappe Gounder,
Retired, Dxiver 'Bf,
S,No,8085, 1/113
Cdeppalli, Ceuvery R.S.
Erode., "

P.Viswanathan,

S/e S.Palenivelu, Retirad.,
Guard 'A', Spl,

S.No.7620, 324 '8!,

01d Reiluey Celony,
Railuay Coleny Fast,
Ercde-2,

£ 4

... APPLICANTS,.
.cutolnt;‘./‘- ’ )
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394,

395,

396,

397,

398,

'S,Nc. P 5509

s 51 4%
R.Venkataswamy, o
5/0 R.Remakriehna Naidu,
Retired.,, Driver 'A‘
Spl. §,No, P 28%2

126, D Reiluay Cniony,
Erode~2,

MeChinnappen, :
S/e Muthusamy Gounder,
Retired., Shunter,
S.Ne', P 6965,
Odappolli, I Yerd 37,
Cauvery R¢5., Erndn.7,

K.Chennimalei,

S/¥ Kuppannan, Retired,,
Shunter 'B', $.Ns, P, 3494,
Nethaji Street, ’ .
Kéllemzalayam, Erndo-z,

KgS.Abdul Sathar,
S/r A.Khader Sharieff,

, Retired.é Driver 'Ff,
2

S.No. P 2207, 74,
Ambedksr Streat,
Sastri Nagar, Einde-?,

feChinne Goyindan,

'S/eMuthusamy, Reiired,

Guard 'At Spla’

S.No.678Z, B 4o, .
Housing Unit, Sampath Nagar,
Er0d8—110

H.Kannan, S/c R.A.Hammanthe Gounder,
Retired,, Driver ‘A!', ' ‘
S.No. B 1318, 26 B,

Kheder Mahideen Sahib Street,
Erode-2,

N.Ramasamy, 8/u Nzlia Gounder,
Retired,, éhunter, -
S.No, ¥ 4230, No,1/56,
Puduppalayar, Kattur,

Rlampalayam Post, .

R«K.Subramaniam,

' S/eR,Kanniah Naidu

Retired,, Driver 'A' Sci,
Ne , 3€0,
aelayslkara gtreat,

»«s APPLICANTS,
cotE.ptda/" .



403,

404,

405,

406,

407,

408,

499,

410,

" P.S.Krishnan,

*S,No.11723, 1/500,

.0 52 L

F.Palenieppan,

S/0 Pongia Gounder,

Retired., Shunter,

S$.No.4019, 85, Govindampalayam,
Alampalayam P, 0., Ercde.

K.Nellathambi, 81,No,384 to 404 are
S/e V.Kumarasamy, Retired,, applicants in D.Ah.61/93
Guard, S.No.15721,

1/2 Egst Street Alewna;a)an,
Ercde-?,

S/o Subramania Iyer,
Retired,, Guard P',

Chathapuram P O.y :
Kalpathy, Palghat.-678 c0i4,

R.Raghavan, S/e u.ﬁppna,
Retired,, Driver *C' B
S.No.4105, Alangode ilousa, : X
Olavakket, Palghat-t78 002.

g'i dney 'D!' Mells,
), He V D.! ﬂeglc,

Retired,, Driver '837, ' D S
$:Ne. PTI 10361, :
‘Carevin - Rebinsnn Raad, | _ |
Palghat-678 014, , o

V.hrumughan,

S/s Ryyapvan, Fetircd,
Driver 'B', S, N|.2136
Prasanthi, "sree Sathya Sai
Negar, Kallekulannara P.0.,
Palghat-678 009, o

R Palanlappan,

S/o Rangaswasmy, Retired Guard
IC' S,.Ne,1791,

Shaini Nivas House Ne.36/664/1
ﬁlangode, O0lavakkot,
Salghet-678 002,

P Krishnankutty,

S/o Cheriathu, Retlred.,

Guerd 'C', S.Nc.6093,

Pacinjakkara House,

P.0. BRlalur, ‘vie,lakkidi
' - 079 3C2.

K«V.Ramanathan,

S/s K.V, Ulsuanatha Iyer,

Retired,, Guard 'AR'm

S.Ne¢,135C2, 2/137,

New Kalpathv P.0., : . :
Kalpathv, Palghat-678 003, . APELICANT & ¢

.o Contda/-
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o

412,

413,

414,

41 5.

416,

417,

418,

M.Krishnan, ‘
S/O‘NaYandy, Retired.,,
Driver'A' Spl.,

S,No, F 1871, .
'Sai Nivas! Thekkeperembu .
Puduppeniyanam P.O.,
Palghat-678 733.

T.P.Balakrishnan Nair,

$/s C,Sekharan Nair,
Retired,, Guard ‘A!
S,No,10525, Mouthet House,
Menkurissi P,.0., via.-

"~ Markerai, Palghat~678672,

K.N.Kunchu,- v

S/s Manicken, Retired,,
Driver '8!,

§.N.. ’ 446],

Kallingal House,

- Paruthipulld P.O.,

Palghat-678 573,

P.Reghavarkutty,

$/0 V.Padmanabhen Nsir,.
Retired,, Oriver &' 8§p3,
S.No, P 6977,

Sarayi, "Pudussery P.0.,
Palghut-6738 U07,

VKPR emarrishrzin,

5/0 K.Sankaran Nair

Retired,, Briver ‘A{,'

s,Ne,P 7791, Arupuzhe
Cheruvathur House, Perli P.0.
Palghat-678 612.

K+P.Krishnan,

'$/o Sankaran Neir, Retired,,

Guard 'B', S,No.6766,
Venkateswara I1Jam, _
P.0.Pampadi, Via, Tiruvilemala,
Trichur BDistrict-690 597, .

K.Vasu, S/o0 Kunjunny,
Ratired,, CGods~dhunter 'Bf,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olaviakkot P.0.,
Palghat-673 002,

wnath House,
0., N¢S.S.Engg.
) T#lghat-678 008,

ese -APPLICANTS,
P -Cont'do /“

% A
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420,

421,

422,

423,

424,

425,

4260

427,

428,

LY 54 ()

Ks.Balakrishnan Nair,

S/¢ T.Govindan Nair, Driver
'BY, S.No,P 7469,
Thekkumchered P,0,,

Vadakkum Mangalem,

via., Nttappalam, Palghet Dist.

A;K.Ramachandran, 5/0 Kannat:,
Retired,, Guard !A!

- S.No, 7192, Alangod Housa,

Olavakkot, Palghat-678 007 .

KeBalan, S/0 Kanusr,
Retired,, Guard 'A‘
S.Na.6121, Sri Naraysnji
Nilayem, Alangod, ’
Olavakkot P.0., Palghet -
676 00z,

C.Krishpan, S$/o Chupra,
Retired Asst, Guard,
S.No.6333, KalathilHnuse
Rlangode, Olavakkot P.O.,
Palghat-678 002, :

ReKrishnan, S9.No,6767,
fsst, Guard,, Ramelan,
Krishna Nivas, Alangod,
Olavakkot P.D., Palghat,

C.J«Coelho, S/o F.Coelho,
Retired,, Guacd 'A’ Spl,
S.NE.14493, Chinnammal Street,
Noorabad, Fodanur-641 023.
Coimbatore Dist,

KeDhanashu,

S/u K.M.K.Gangalya, Retired
Oriver 'A' 8,No,P 6804,
147/A Anthonipuram P.O.
Suramangalam-635 005

Saglem, '

S1,No,405 to 427 are

K.Mavan. S Kandu, ' ‘
ayan, $/o Kandu, applicants in 0.k.62/93,

Retired-, Guard(B), .
S.No0.1218, Kozhangottil House,
Rthirked, P.0,Gendhisevs Saden,
Perur, Palghat.

R.Laxmanan, S/c E.C.Rengesainy
Naidu, Retired., Shunter
Eiesel, $,No,9514,

No.5, "Keeraikara Street,

Ercde=1, i+ RPPLICANTS
v

««Contd, /-
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~ 7. N.Sengodan, '
429, S/o Nanjappa Gounder,
I Retired, Shunter,
| Loco, S.No, F 5250,
East Thottipalayam,
Door No,43%1, Kadachanur Uillege
Pallipalayam=8. »

- V,Perumel I,
430.° S/0 Venkatasamy Naidu,

* 'Retired, Goods Driver,
SiNue. V 12, 3,Ne.91 C,
Leighbezeer, Suramangelam
Main Road, Salem-5.

V.Kumarasamy, S/o Jelapre
434, Gounder, Retired, Stuntart3f,

S.No., P 4433, No,119,

Alampelaysm Post, Frode--G.

S,Velappan, 8/o Senncda
432, Gounder, Retired, Shun+es/
: Locc, S.Na. P4292, 7/2-%u,
Puliamsrathu House, 4
Gevirdanpalayem,
hlawpalayam P.C., trods-38.

P.Kolandai Ggunder,
433, S/o Palani Goundsr, Retired.,
"~ Firemen 8, 3.No.P 5362,
Bi;mdndiiysbapnBhdibttegty,
Nedérmedu, trode-2. .

#,Sengoda Gounder,
434, 8/0 Marimuthu Gounder,
©  Retired., Firemen A, -
S.No.P 5041, Rlempa’ayam,
- Pudupalayam, Pariakadu,
Pallipelayam, Erode-6.

S.Veradharajs Mudaliar,
435, S/o Sundar Mudsaliar,
' Retired,, Assistant/Biesel,
P‘ s S.No. PTJ 10158, 104/0
" Railuay Colony, Erode-2.

K.Sengoda Gounder,
Jo=karuppanea Gounder,

! Driver 'CY',
B, No.Z1¢ C Typs3,
ony, Erode-2.

’ 25/0 Ramasamy Maidu,:
sist, Guard,

#35, Rajzji's Street,
.aoaCOntdo/"

[

N eaaticatc asuinduidh it S
.
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P.N.Balakrishnen Nair, : k
S/o Ramen Pillal, Retired,, n .
Guerd, 9,No,6966,

Mangaleth rouss, , . 3
Nedungottor, Shoranur, _ _ 7
Pin-679 121, : ‘ e

438,

K.Nareyanan, _
439. S/o K.Unnaman, Retired,,
* Driver'A', 5,No,%92E,
Karamanna Hause,
Vadanemkurussi, P.0.,
Vedenam Rurussi, via..
Shoranur-1,

~ M.Chinnan, S/o Ramar,
440, Retired., Asst, Guard,
S,No. 7040, Menichithodi House,
- Nedungotur, Sherarur-1,

T.VUelukutty, S/0 T.Neraysnan,
441, Retired., Driver's',

S$,Ne,P 8778, Thuvvekkettil.

House, Nédungottnor,

Shoranur-1, Palghet Cistric:,

~ K.V.Gopinethen, $/o Kumaran, S31.N0,428 tO 442 are
442, Retired., hsst. Guarc, " applicants in 0.k.63/93;
. 5.NO.15447, Kallozhi Vattathédi
House, Peruthipra, Shorarnr - '
o 679 121,

4 R.Balaramen,
443, S/D KeRajamennar Naidu,

- Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.0.,

Erode, - ,

444, S/o Venketaraman, Retired.,
Oriver 'At', S, No,B221,
Reiluay Cnlony, Erode,

C.T.Hewett, S/o A.M.Heuett,
445 Retired,, Driver 'A' Speciel,
* 8.No., P 2942, 278-H-Type,
Railwey Colony, Ernde- =
_ 635 00z, R

: ’ 1 N.Chellappan,

446, | S/o Muthusamv Gounder,
. Retired, Driver's’
S,No.P 5774, 31,
' Thiruchengaodu Road, o e
| Pallipalayam, Erode, ess APPLICANTS,
v/ . . |.<|CDntdl/-' R




447,

448,

449,

450,

454,

452,

453,

454,

‘Bssistant Guard, S,No,
-9 Sgdayan. Palayam Road;

' 8.No. 4919,

‘>D DoRozarie

$/c'P.D, ROZario,

- Retired., Drivar. 'R‘ufi ‘

Specisl, S5.No.P 3029,
30 A, Sastri Nagar,
Erode. '

, . KiMerimuthu, .
: 5/0 Keruppanna aounder,
‘Ratired, Driver '2',

S.No, P 5333,
Kesipalsiam,
Annadurai Street, Erode,

N3.36

K, Palanlappan,

s/o Katuppannan, Retlred.,
7€85;

Sasthri Nagar, Erods.

" V,Remasamy,

S/o Velapps Gourdar,
Retired., Loco Shuhter,
Palllpalaydm,
Rlampalaydm P.0., Enode,

P.KanUesamy,

§/o Paramasiva Gounder,
Retireu., Shuntsry

S,No,P 9405 Nc.422, ,
hlampaleyam, Palllpa]evam,'
Erode.

C.Palaniappan, -
S/o Chinnathembi, Retired.,
Shunter, $.No,4379,

East Thollipalayan,

S.P.B.Mill Colony,

Erode.

M.Dakshinamoorthy,

S/o Manickam, Retized.,
Driver '8', &.do, P 9511,
Kumaramanqalem P.0.,
Thuthiputtu, Pin.-635 811,

,'Ambur (NWA, ﬁ.Dlst ).

N.Balakrishhan, .
&/o M,Narasimhen, Retired.,
Guard ‘A', S5,No,12E19,
=4/1 TNHB Flat,

ey, Nagar, South "Rvenue,
\\¥yur, Madras-600 ﬁ41

759p . Cagalen, Retired.,.
Je1a1 1ogakd, §.No.145373,

6% Lenif étreet

FHsEPE Ndyer, Rallua' Colony o

'06

"wes RAPPLICANTS
.0 .Contd._/,—



3 Nty

456,

4570'

458,

459,

460,

467,

462,

463,

o0 58 e

P.8.Sanjeeve Rao,

8/o P.N,Sarvothme Rae,
Ret.ireds, Guard 'R' Speciel,
S$.No,12522, B,30, .
Housing Unit, Periyar Nagar,
Erode-638 001,

k.S . Akbdul Jabbar,

Since deceased by Legal Repra2sentetive,

Smt,.Heerajan, 67, ,
Kovalam Street, Teachers Cerluny.
ERODE - 11,

ReNarasimhar,

S/o N.,Rengasamy Neidu,
Retired,, Driver ‘k' Spucia',
S,No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R,Thangavelu,

8/o P,Rengasemy, Retired,,
Guard ‘A', S,No,1291¢&,
498, Rgrahara Street.
Ercde-638 C01,

K., Palaniappan,

$/c Kendappa Gounder,
Retired,, Driver 'S', '
$,No., PTJ 10070, Dr.No.10/MS,
KRPD Road, Kerunkarén Medu,
Pallipalayam, Erode--628 (TG,

k,James, S/o J.Arokiesuziry Pillzi,

Retired,, Driver '&' Spl,,

S,Nc, P 2819, B/13, Jeeve Nocerw,
Rangam Palayam Post,

Erode-638 009,

R, Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Pallipelayam,
Erode-6, ' ‘

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliya Palayam,
Kedachenallur Post, '

Erode-6.

3

S1.Nos.443 to 463 are

" applicants in 0.k.64/93

.. APPLICANTS
+..Contd, /-
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" . KsKeKrishne Iyer,
464, S,/0 KiKrishne Iyer
: Retired,, Guard/A épl,' '
30N0013745’ CthbEi Village
P.0., Ketteyi, Palakkad,
Pin 678 §72.

_ Mm.,Veemban, ,

465, = S/o M Nekelan, Retired.,
Loco Shunter, S.MNe,F 5323,
‘Mullethody House, .
Kariangoda,P.O.‘Kott@yi3
‘Palekkad Distrist, -

- C,Gangadharan Nair,

466, S/o K.Kunhen Nembler,
Retired., Rssistant Cuard,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733,

G,Parasuraman;
467, . S5/o P.Gopal Pillai,
Retived,, Driver 'B',
S,No,P 3067, “Saresdaihl Nivas™t,
Rayappen Streat, P.J.
Thabhamangalem, Falghat-
o ‘ 678 102.

C.Narayanan,
. 8/o A,Chendu, Retired.,
468, Oriver ‘A', S.No.P 7473,
'Leela Nivas'; P.O.
- Pudupperiyeram,
Palghat-678 733

K,Raghavan,
- 8/o M,Krishnan,

469, Retired., Driver 'A!
Spl. S.No, P 2400,
Mullarithodi House,
Karimgode, P.0.

(Kottayi, Palghat-67% 572).

o P.K.Sivasankaran,

470, §/o P.C.Krishnan, Retired.,
Guard, S.No,14108,
PutHGRElaggara,

PAVOEY N House, P.0.,

/ §ﬁpﬁﬁq3~ (6, ‘
(& N

75 e 14117,

‘*’%a’b
d,,. Gu
O Ror Ig’ Lalapeti F.Cey

N* 1richy Digt,4f Temil Nedu, |
~¢?ﬁﬁ§%$»°% o ees RPPLIEANTS

’, : . | - ..;Contd./“
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472,

473,

474,

475,

476,

477,

478,

00""’. L)

T.R.Unnikrishnen Nambier,
S/o Ramen Nembier, Retired.,
Guerd 'B'm S.Ne,9791,

Aphilash, Ravipuram ,

Kochi-16.

K.V.Sarasuathi Amme,

W/o Late K.Balakcishrs Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A.Kunhikrishnan Neir,
S/o P.K.Sankaran Mzir,
Retired., 'A' Grace cuerd

' 5.Ne.o685, Krishna Viler F.0O.,

Paruthipulli, Palghat.

A.Marimuthu,

S/e M.Prgsmuthu Naicker,
Retired, At Spl.,

S.No. P 3574, 109,
Dhagnalakshmi illan,
Kumaren Street,

Kavungal Pelayam, Erede-J.

M, Natesan,

S$/o Muthusamy Gounder
Retired,, Driver 'Af épl.,
S.Ne., P 4369, P.L. 1612,
I.C.Police Quarters,
Dhanoandhiri Negsy,
Pondicherry,.

G.Kebbdul Sathat,

S5/o G.Khader Badsha Sghib,
Retired Guerd 'A' Spl.
S.Ne, 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001.

R,Ramasamy,
S/eChinnakesavan, Retirsd.,
Driver '®! S.No, J/M 1297,
176, Mandapa Veethi, :
Erode-1.

M, Ibrahim Khan,

S/c €, Mohamed Khan‘

Retirad,, Driver 'AT,

S.Ne, P 3028, L 245,

Shamshad Manzii, Perear Neger,
Erede-1,

S1,No.464 to 474 - ere_
srplicants in O.k.65/93.

... APPLICANTS
'Y .'f. . Contdo /-'




4n0,
481,

482,

483,

484,

485,

486,

487,

L.Marudappan,

S/o L:kshmanan, Retired,,
Diesel Shunter, S.No.,V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode-2,

G.David, §/o D,Gabriel,
Retired,, Oriver 'A! grede,
S.No. P 2269, 223,
Sesthri Nagar, Sadayen
Palayem Road, Ercde-2,

C.Subramanian,
S/o B Chinneppeng_
Retired,, Guard 'h!,

 Spl,, S.No, 12327, Plot 31,

16th Bvepue, Band Nagar,

Rmbethur, Madras-€0C 033.

C.Arokiasamy,

S/c P.Chinnapnan, Petired.,
Drivar 'A' S,Ne. P 2175,
D.No,77, Neuw Street,
Erode-1,.

K.Felaniappan,

S/s Kandsppa Counder,
Retired., Driver 'A',
S.Nn, P 7€82,
Rlave Gouncer Kadu,
Manienur, Salem-10.

C.Rengasamy,

S/ R.Chinnesamy Naid.,
Retired.,, Driver ‘A' Spl,
S.No, P 2831, 32,
Ghousethottem, Udumalpet,
Pin-642 126,

S,Abdul Kereem,

S/o Shaik Jamaludeen,
Retired,, Driver '2' Spl,
S.No. P 2825, 30 Burrah .
Sahile ‘Street, Mount Road,
Madras-2, . '

R.N.Govindarajalu, ‘
s/o R.Narayanasam¥ Naidu,
Retired., Oriver 'A' Spl.,

S.No, P 4661, 51 North Strecot,
Thirubuvanem, Kumbzkonam,

PRI, - S e !
A A Y St R
T i s

applicants in 0.k.66/93.

\

s« APPLICANTS.
eosContd. /=,




439,

490,

491

492,

493,

494,

495.

496,

ve 62 44

Kannemal,

W/ ' 2%e K.Singodany,
Retlred., Driver 'Ag Spl.
5,No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurai-Road,
Erode,

A.leyalakshmi,

W, 0 Late P, Pngdmuthu,
Retired., Driver 'R!
S.No.P 2304, Nc.27,
Pilliyar Koil Street,

- Sangliandapuram,

Tiruchireppalll,

G.Ahilandasm,

U/O Late T. Gov1ndan, Retired.,
Driver 'A' Spl,, S.Mo.F 4€E5,
No,74, Vandikaranthotiam,

Kol]ampalayam, Ervoe~2.

R.Jaya, W/o Late V.
Rama*ln?am, Retired.,
Driver 'h' Spi.,

- 8,Ne. F 3789, ED 2E%

th! Type, Ralluay Colony,

_Erode.

Dhanalakshmi,

/o Lete S. K Sivsgpre .996”,
Retired,, Driver 'A‘

Spl. S.No,P 2895

ED 352 B, Ralluay Colony P.C.,
Erode;

Parvathi Sakthivel,

W/o Late M. Sakthlvel Retlred.,
Diesel Rssistant,

S.No., J/M 648, 422 H

Railuay Colony, Erode,

Nallammal,

W/o Late C Th01381appan,
Retired,, Driver 'C!
S.No. P 6579, 29,
Kumaran Street, v
Kollampalayam, Erode,

" K, Lakshmi,

U/n Late K. Raja, Retired.,
Driver 'Ct, S.MNo. YV 223,
212 F Ralluay Celony, .

W/ Erode, ove APPLICANTS.

Py .»Contd /
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498,

499,

500."

501,

502,

503.

...'6.'3._'.. . .

Sampbornam, ‘
W/o Late P-Arumugham,
Retired,, Driver 'At,

" Spl,, Se, I/M 818,
-ED 194 O, Railuay Colony,

Erode,

S,Geeja Bai
W/o Late M.&anesan,
Oriver 'A' Spl.,

. S.No, P 2894, D,Na.16G,
Lenin Street Church Medw,
‘Reiluay Colony P.O.,

Erode,
Pappa, 51, Mo, 468 to 499 are
W/e Late K.Ktishnan " applicants in 0.A.67/93,

Retired., Criver 'Cf,
S,No, P 7945,

Mooppaner Street,

01d Sudramangalen,
2alem-635 005,

P M.Arokiasemy, -

5/o R.Muthu, Retired.,
Driver '3 §p1.,

S.No, P 1718, No,752,
Sth Mein, 8th Cross,
M.C.Layout, Vijayanegsr,
Bangalnre-40,

Ns,Marappa Dasary,
5/0 Narsyvene Dasary

. Petired,, Driver 'B‘,
. S;Nu,P 8083, V3/48,

Peria Vacdagampatti
Via., Danishpet R,é., '
Omaiur T.K., Salem District.

Pushpavelli,
W/o Late V.R,Velusemv. Retired ,

‘Diesel Essistant,

S.Noy 3/M 1242, D.No,64,
Vavooce Street,
Kollampalayem, Erode-2,.

"Retired,, Driver '8B',
- 8.No,V 50, D,No.15 F/3

Ex-service man Colony.
Susiapuznam, Tiruppur,

. S a—

.ired.; .
"NOQ 15212’

cee APFLICANTS
.e 5Con"t_d. ./"’




505,

506,

507,

508.

..q_i.. 64 28

A,Krishnaswamy Naidu,

S/e N,Arumanatha Neidu,
Re+ired., 3pl, Grade Guard,
S.No.14310, Kandampathy Poust,
Sglem-636 005,

P.K.Sulecheans,

W/e K.M.Paremesusran,
Retired., Driver 'C',
5.No,P 4800, ED 397 B,
Railuay Colony P.0.,
Erode-2,

P.k,Raman,

- 8/ A.Paththorane lysr,

Retired,, Guard 'B!',
S,Ne.15243, BDhanalakshmi :llem,
Upstairs, Near Temple ~
Subramania Neger, %Salem-5,

K.5.George,

S/o K,Simpscn, Retired,,
Passenger Guard,
S.No,13413, Piot No,a2,
douse Ne,157 A,

Thiruvakevsndanur,

509,

Sglem--636 0CS5,

R¢Venkateswaram,
S/o N,Ramamirthem, Retired,

Guard 'At, S.No, 15850,

Siﬂ.

511.

%

5/437, Awaedhkar Negao,
Jagir Pmmapalayam P.0.,
Salem—S.

C.Fongia Gownder,

S/0 Chinnsppa Gouwnder,
Retired., Lecc Shunter,
S,Ns, P 4374, Peria Mottur,
Jagir "Ammapelayam P.C.,
Selem-2.,

K«S.Somasundaram,

5/0 K.K.Subha Rathinem Iyer,
Retired Cuard 'RA' 5pl,
S.Ne,6711, No,75, .
Vinayakar Koil 3rd Street,
Moolapalayam, Erode-2.

Julis, ¥/o Late S,Baggyasamy,
Retired, Driver ‘A’ Sml.,
S.l'e.P 3261, 3/1 South Ukkedem,
Coimbatore,

K»Kandesamz, S$/o0 Karuppsnnan,
Retired,, Pssistent Guard,
S,No.,161€3, Odsikinethuputhur,

Remadevem P.0., Ramadevan Viilage,

via,Kandanpalayam, Namakkal Taluk,
Selem District.

2

,,,,,,

. APPL-ICANTS.
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o
« 514, 3,Kosalal Chandra, '
U/o T.5.Swaminathan (lste),
Retired,, Guard 'A' Spl.,
S, Na., 7619 ED 353 A,

Railuay Colony Pe O.,
Erode-2, «

515, .°,hlamelu, _
U/o Late M,Falaniappan,
Retired., Driver 'A!
Spl. S.No,P 2893, B 18,
Jeeva Neger, Renoampa a\er
Erode-3.

516, C.V.Nerayanan,
' S/o C.V.Krishnan, Retired.,
Guard fA' S,No.3283,
Mythri, South 3ezar,
Payyannur,

H1.No,500 to 517 are

517, Smt. R.K.Parvathi, cpplicents in O.R. 68/93

W/o Late K.S Ranoasa:\
Retired., Guard TA‘ $pl,
S.No. EA 1% 124, Elayo Stresl
Subramanlc Negar, Salem,

518, V. Regupathy,

: 8/c S,Vsjiravel, Retlred.,
Driver 3 Spl., C.14,
Kannan Negsr, V.O. C. Naoar
Post, Thanjavur-613 007,

"519, R,Mahaboobkhan,
' S/o A.Rghimankhan, Recire-.,
Driver &t splv ’
"3,No,P 3053, No.82, .
Renganagar, Suramangalam,'
Salem-5,

520, M.Chinnu, S/o M.Mechery
Retired., Oriver 'A',
S.No. P 2815, D.No.2E,
6th Dhearma Nagar,
_Suramangalam, Sslem-5,

521. A, Abdul Waheb,
S/o S.M. Abdul Rzeez,
Retired., Oriver 'A' Spl.;
S.No.P 3691 ND.1D1 :

: ....APPLICARTS
.. aContd,
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523, M.Ramasamy,
5/o Munusemy, Retired.,
'Shunter(Locos S.Ne . PT] 10196,
D.No.122, Peryar Street. 0l1d
Suramangalam, Sglem-5,

524, K,Pslani, $/o0 Kolendai,
Retlred', Leco Shunter,
S,No,P 5256, 5/89°
Anna Nagar, Jagir ﬂmﬁanaleyam

- P,0,, Salem-636 302, '

525, K.Govindasamy,
s/ Kandasamy Naicker,
Retired,, Loco Shurter,
tBY, S,No.P 9477,
D, N..21 BDharmanagar
3rd Street, Salem-5,

- 526. K, Ramakrichnan, 5/c P. Kuppan,
. ‘Retired., Driver 'A' bp;.,
“8.No,P 2764, A/Bu, e
LakShumi Illam, Jagif .
‘ﬁmmapalayam P,0., Salem=T,

. Ma ﬁnnamala;, S/o P Mu+“u, o
527 " Retired., Drwuer AV v
* §.No, P 5192, R,No,h/4,
- Pariyag Street 01d"
Suramangalam, a‘em-a.

. ,‘fPeriannan S., o
. 8 15/0 Srver°ngan Re t;IEHe,
528, - ’
- First Fireman, S.No.P 745%
- 15, Marifamman Stroét,
t VSolam Pallam, Salem-S._

Pe Subramani
s/o Peleni Gounder, Reti red.,
529, 'Locpsﬁhunter tgt,
- - SiNet P 7455, Pillar Street,
Solampsllam, "Salem-5.

M.Arumugem, S/e Marappa Gounder,
530, Retired, §hunter 'gt,

S.No. P 8078, A/65 Kesl Street,
Ari/agoundar Patti,
Suramanoalam P.0., Salen-5.

: M Chellakannu,«_
531, 3/0 Munusamy, Retired.,
; Loco Shunter '8',
| S.No.P 794€, B 39, back of
i ghe Ram Theatre,
1 uremangalam ' : : : _
Salemese - v.. APPLICAKTS
“‘/ “ S » ‘ ‘ '?-,‘C'Ontd./— «

N
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oP, Jaganathan, :
o , $/o R.D. Ponnlye Retired
532, P
Oriver 'A', S,Nn,5551,
D,.No,50, Muniappan Stf?ut
leuhipeleyem P. 0.,
Salem-5 :

A,Perumal,

S/o B.Hanuman, Retired.,
Loco Shunter ‘B'
S,Ne, P 8079, 131 R,
'RaiLUay Colony, ulw=
Salem-5, -

533,

R.Ammgsi,
'S/o K.Raman, Retlt‘ﬁoy
Driver 'A' Spl,

S.No. PTJ 10057, D,No,87,
A Masque Street,

01d Suramangalam, Saler
Pin-636 COS.

534,

V.Kandaswamy,

© 8/c Vellaiya Gounder;
Retived,, Bsstt, Guard.
d,Mo.7246, Thirumagal Straet
D.No,133, Bcdinaickan Fntt-,,
Salem—S. ' ‘

535,

Yesods,

W/e LPLE T.8 Srln;va°9r,
Retired,, Oriver 'A' Spl.,
S.No, P 1846, 10 Nehru "Strect.
01d 3uramangdiam, Sgitm-3,

536,

Janaki Thailammsl, .
W/0 Late A Arjunan, Retlred.,
. Oriver 'B', S,No,P 3080,
4/248 R, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

537.

PeVePachamuthu,

S/o P.Velusamy, Rctired,
Guard 'A!' Spl., S, N..1223,
386, Sakthy Vinayagar Koil -
Street, Pesonthurei Road,

Erade- 2

538.

WH, Gllhnoly

5/0 Ra Gilhouly, Retired,
Driver 18 Spl.,
$.#NET_P=2903, 36, :
%nﬁ&vgﬁtam, Alagapbram,
Z ;Shasm-1sy\o)
/& _ AR\
g-ﬁ Ve Kbtes&h“
z 5/- ‘;@« Ren@as Yy Retlred”
i Drive wrpt Sl ﬁ

539,

ﬂt&thiv1nakka

: fh 5 Rmbounoor,

No. P 3052,
‘_“\P—'ﬁ’% N8 ’7‘2},4, flnd Cross Street,

- 3i Ne, 518 to 537 are

applicants in O.k.
No, 69/93

ooy @PPLICANTS
L .Contd. /"



541,

542,

543,

544,

545,

546,

547,

548,

+o 68 lee

R.Thirumalal, .

| Renresented by Lokanayaki

as Guardien,

8/o R.Rengasamy Naidu
Retired,, Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalam, Woriver,
Tiruchy-620 003,

M.Anthony,

S/ L.Mathaiaimuthu
Retired., Driver ‘Ais
Spl. S5.No,3030, Nu 510,
Netaji Road, Marapalam,

Erode-2,
SaVarinayagam'ﬁ, S1,Mp,538 to 543 are applicants
5/0 Arokiam»,,ﬂetired" in 0.“.'\"\.}.7[]/93. .

Rssistaent Guard,

S.Nn, 7122, Uest

Merianathapuram,
Dindigel-6.

V,Achuthan Nair,
S/0-P,Narayenan Nair,
Retired Gusrd 'A‘ Speciel,
S.No.7628, 5/1584 'Anugrsah!,
Asokepuram, Calamgt-673 CC1,

T.Kunhirsamen,

S/a Narayenan Nambiar,
Retired.. Guard 'BY,

S,Ne; 6302, "Kuttiyil House,
Pe0.Meladi-673 522,

M,Visuanathan, ‘

S/o K.Belakrishnan Nair,
Retired.,, Guard 'A! Spl,
S,No.,15164, H.No.1/4599,
"Reuath{" Fast Nadakavu,

: Calicut"ﬁo

T,P;Padmanabhan'Naif,

 S/o T.V.Appu Nair, Retired.,
Guard 1A', S,No.1937,

Usha Mandir, P.0.Mankavu,
Calicut=673 007.

KeKrishnankutty Nair,

S/o Unnichathan Nair,
Retired,, Guard 'B',
S.Ne,1502, Vadakkeyil Houazs,
P.O. M.I.E.Kunnemangalam,

ACalicut.

vee APPLICANTS . -
- “a.eContda/-
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549,

550,

551,

552,

553,

554,

558,

o e 69 ."

V. RagﬁaVan Nair,

S/t Gzvindan Nair,
Retired., Brakesman,

S,Ne, 3024, Ragheve Nives,
Chiremangalam, P.0.Neduva,
Parappanangadi, Malabar.

U.K.Bheskaren,

S/o U.K.Yelu, Recired,

Guard 'R' Spl,, S. No.?o:’,

Urpakendy House, P.C.Tanur
~676 302.

K.C4Gavinden Nair,

S/e .C.Raman Nair, Retirec.,

Driver '8!, &, Nl.7186,
Edavath House,
P.0.Thalekulathur,
Calicut - 673 317.

KiChendukutty, -
S/o X.Chekku, Retired,,
ARsst,Guard, g, Ne.16%L,
Koyim= Kand) House,
P.0.Elathur, Cel ibU -
572 102,

. T.Subramanian,

S/o P.Mumdan, Ketl red. ,
Guard 'R' §, N-, GP €88,
Manickanm hou e,
Near Water Tenk
P.0.Puthlyera, TaliLth
673 (04,

-

KeKeParameswaran Nalr,
S/o P. K. Esuaran Na!’r,
Retirea,, Brakesman,
S,Nn.1466G, Kulengecs,

»:p.OQLakkidi, pelghat-

R.Achuthan,

S/c N.Koudan Neir,

Retired,, Guerd '.',

S.Nc, V 144, Srezvalsan,

Menkera P.0., Pe.ghet -
678 613.

by 2\o, P_€819,

S1,No,544 to 555 are
applicants in 00“071/930

’
Solemcn, Recired., .

.os BPPLICANTS,

o..Contd-/'




557,

555,

560, -

561.

562.

563,

564,

s 70 0 e

* K.Mtheppan,

S/o Kalieppa Gounder,
Retired, Shunter !'B!,
S.No.P 9453, D,No,110
Arupnu Meles near,
pelpass Roed,
Poondurei Road,

E ode~2,

h-NoZUlekhabi,
558,

W/e Late S.K.Sysd Rnamac,
Retired., Driver 'B!,
S,No.PiJ 10125, L,288,
Periyer Nager, Housing Unid,
Erode-638 001,

S.Arunacinalanm,

S/o A Subie Pillei
Retired,, Guarc ‘A‘,

Spl. 5.No,8995, D,No.”7,

New Street Lens,
Trichirepally, F.C,-600 OuZ,

N.P.Vadivelu,

S,/e Pennuseny, Retioet.,
Driver B!, g.Nc.V/i? .
Netchipelayam, L.Puthur(P.0;
Erede-638 002,

- C,asupethy,

5/o T,Chinnesamy Desiker,
Retired., Guard 'A',

S.No.12152, 73, Kossmeds Stre=t,
Tiruvannamelail .J.,
Tirtvennamelei, N.A.District,
Pin-GDG 6010

MQH.Adelrahiman,

S/ Mghammed Hussein,
Retired,, Driver 'A',
S.No,P 2294, Mannarkulam,
Neer Indien Overseas Benk,
Tiruchireppelly-620 020,

KeNatchimuthu,

S/o Keruppan, Retired.,
Fssistent Guard,

S.No,7118, Periasamy House,
Palamzpuram, Five Reod,
Karur, Tiruchy Dist.

MQV'pBU1rBj, .

S/o M.Vedhaneyajem,

Guard 'BY, (Retired),
5.No.13856, Arul Illam,
147, Cauvery Nager,
Kulitelei, Tiruchy-335104.

V
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565,

566.

568.;

568,

570,

571.

572,

. 71 LN )

K.M.Devanathar, '

§/o P.Meenakshisundarem,
Retired;' Guerd 'Al Spl|,
S.Ne,10438, No,222,

Lenin Street, Railuay Cclony
P.0., Erode-2,

S.John

S/o A Sueminathe Pillei,

Retired,, Guard Spl.,

S.No.14326, No.25,

S5th Cross, Paramasivaniicin,

Lalgudi, Trichy District
pin-621 677,

. V,Srinivasan,

S/o R.Venkateramz Iyer.
Retired Guarc ‘'R' Spl,
§.No,9455, No,18,
Dr.Ambedkar Roead,
Bhuvanesuwari Nager,
Ceaimbetore,

ViMarimuthu,

$/o Venkattucnelam T.,
Retired., 2civer 'f!,

S.Nm, P 465, Kaiiikedu,
Omalur Pest, Selem District.

E.Periasamy, $/o0 Ellappan,
Retired.. Asst. Guard,
S,No, 7545, Avinashi,
Coimbatore District.

K.Ragothama Rau,
*S/o K.Kuppu Rao, Retired.,
Guerd 'A', S.Nn.10694,
Plet No.8G, Flat Nc.S3,
Kalyan Neger, Sanjiva Recdy
" 'Neger P.0., Hyderebsd-500 038,

KeV.Mohan,

S/o P.K.Uarathara?alu
Retired,, Driver 'Af 5D1.
S.No.PTJ 10372, 19/8,
Mariemmankoil Street,
Salem, Pip-636 005.

M.Thangaraj, '

S/o C.Manickam, Retiied.,
Diesel Assistant,

L mankoll Stc=et,

£ 3urugasan, Retircd.,
- ®.,No.16321, 46,
} 01d Suramangslam,

'81.No,556 to 570 are

~applicants in 0;#.72/93.

. ... RPPLICANTS.
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574

575,

578,

5774

578,

579.

oo T2

K H«Rahima,
t/,'a Late C.Nagasunderan,
Retived Diesel Kssistant

S.No.J/m 497, 30, Nehru Street,

01d Suramangelem, Salem-5.

Krishnammel, -

/e Leté Knnthan, .
Retiredy, Fssistant Gusrd,
S,No.6058, D.,No,5, Meieeth
Street, 0ld Suramengalem,
Salem-3,

Cateerene,

W/o Late D.K.Pecter
Retired,, Driver ‘A‘,
Specisl, $,No.P 1796,
130 k& knthonispuram,
Suramangelam, Salem,

N,Gepalasamy,

S/a HNarayapasamy Rzju,
Retired., Guard,
S.No,1300&, HIG 338 F
Hausing Unit, hnna MNager,
Trichy-620 015. ‘

N, Kuppzn,

5/c Nerayana Naiker,
Retired,, Firemean,
S,No.,r 2423, ~z/ib2,
Sivathpuram P«0., =
Selem, Fin.636 307,

@ vindemmal

W/o Late Kdﬁrumugam,
Retired., I1I Firemen,
S.No, PTJ 17449,
Ammapalayam, Salem.

‘*.‘ﬁarayee kmmel,

580,

581,

W/o Late R.,Thangamutnu,
Retired,, Driver 'B' Grade,
s.No. P 9437, 60 Z, 33A,
5.K.C.Read, Erode-638 CO9.

Kousalya,

/o Late C,Ponnusemy,
Retired,, Guard 'hA',
Spl. $.N0.15313, 30,

sEe (s

51,Ne,571 to 579 are
applicants in 0.h¢73/93°

LIC Nagar, Meslepelavam Fele, : e

Erode-2.
v rode

... hPPLICANTS.,
..0.Contd, /=
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* .730 .

E Raman S/o E. Sami‘
Retired., Driver C
9.,No, P 4242, Edet“ottethil

House P.0, Kadallnui Nagaram,

Malappurem District,
. Pin-676 312, Kerala.

K.Remen,: S/e Chandu,
Retired,, First Fircman,
. S,No, P 7147, Vakeeri
. tMeethal House, F,0-
~ Palath, (via,KaPkodj.
,Pin - 6 2 611,

Mrs,B. Saroginl,m/g Let gi1,K,Bad1achalam,

", 23 Middle Street,
. f1d Nldamanoelan,
Nidemangslam P«0.

. L,Vasudevan Nair,

2, “58/0 N,.Gopelan \all Retived,
: . .Byard 'h', S,Nn, 7319
mSohhale‘/am" C/C Statien

-Mester, Uaniyamhalam Fu.,
‘Malspuram District,

Pin - 679 335,

: N Kutty malu,
586, 4/0 Lete M.R.Senkaren,
. Retired., Driver,
. »,No,5707, Nadathil House,
Eremilladem Veyal, 2.0,
ﬁrakkinar, Kozhikodo

$1,No,580 to 584 are
applicants in 0.A.74/93,

Pin e 593 028 (s+pf¢ Mo, 13735

: M, Schuthan Nair,
e a/c M,Krishnen Nair,
Retired., Guard 'A'
w+ Kariyatkuni House,
Narakods, P.0. Keezhariyuor,
Kozhikode - 673 324,

KeNeSankunni Menon,
A8, 8/0 V.Madhava Menon‘
Retired,, Driver
5.Np, 6966, Rohini’ Vlhar,
P.0.Chettipaedi, Fin-676 313,
Parappanengadi, Malapurem
District,

P, K tappan,

’ Retired.,
5 Ne.P 5177,

S1.No.585 to 588 are

applicants in 0.“‘ .75/939

Cone APPLICANTS,

" ew .Contd /
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,l “_&aM JanU
590,

591.

597,

593,

594,

595,

598,

. 597,

599»

| ‘0774 oo:.irv

U/D Late 5.N.Then‘an, .
Retired,, Loco Shunter,
S,Ne,P B183, - .
Pdhikarimanemal House
PuO.kriyallur - 673 354.

C.Ke Velpyudhan
Retired., Shuntar/CHTS
Puzhithottu Parembi,
Eest of Cemethari Road
CﬁChin (- 180

P M Kumaran._

Retiredo, Driver, 'LAA in 0

- Southern Railuay,
" Puzhakkel House,

' Mudeppalore, (Via)
ﬁlathure, Palgﬁe* District,

M.Moses, '
Retired 0! Graiu/au";d/hld
Mathal Collegs,
"Mammeth Vayel

Pattathatem, Quilon.

V,Rrjunan, o
Retireq., Driver 'B'/QLN,
Kermaleyer, ‘
Pattathenam, Quilon.
" P.Mercita
W/o Late éhri Dominic Sebast{an,
Retired,, Oriver 'h'/QLi.,
Pathan Paramba,
Near Transpmrt Office,

Quilone

M KeGanesen,
S/i Mo N.Krishnamoorthy
29, Ramanujem Street,
Kelllkuzhi Tricoy-

. Retired Guard/Special Gra#a,
Southern Raiany.

MaMs S.Thangaﬁra asam,
5/0 Michel, 2 k/4-B
First Street , :
Annal Nager Nalligaipuram'
Trichy-1., éetlred'Drmvu: ‘R
Grede, Southern heiluay.

1338 Uincent

§/o k.J.kmbrase,

27, Poonthottsm,

Kemp's Toun, Trichy,

Retired Guard/Speciel h Grade,

‘ V/Sauthern Railuay.

Sl No, 5@9 & 590 are epplicanta -'7‘
1n 0.A0{6/93. )

bl.mo.q91 & 592 are applicents'

"7/93

@,

$1,Np,593 to 595 are
applicants in 0.A, 78/53 _

3 wepLmaTs,
Vi Contd, /-




- . V,Subramanian

569, S/o0 E,'enkatraman,
21, Thondaman Colony,
Metar Factory Road,
Ke.KsNagar Post,
Trichy-21, Retired
Passenger Guard,
<.Railvay,

, S.Antony,
600, S/o Sovrimuthu Pillaj,
: 41, Malliyepurvam,
Naln Read, Trichy-1.
Retired.,, Shunter '6' (l:ade,
Southern Railuay.

R Gopalan,
601 5/o D «Ramaghandrar,

* 125, Mariemman Koil S+ieet,
Pcnmalalpauty, Goldan Rock,
Trichy-4. Retired,

Passenger Guard, qouthtrn
Railuay.

f.KeSTinivasan,

602, a/o T.V.Krishnasemy, -. -
131, East Chittrs Stresb,
Srirangam P.0., Trichy,
Retireco Gusat dlareclaL
Grade, Southern Reilway. -

S R ﬁlagarsamy,A
€83 . 5/0 Rengasamy Naidu,

* 328/B, Railuay Colony,
Trlchy-ZD Retired Laco
Shunter !B Grade,
Southern Railuay
(Trichy DlVlSlon).

' M. Issac Chelllah
604. S/o S.Manuel. (ldte),
Retired 'BR' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street, '
Beemanagar, T;lchy-1.

S.M. Kasim, :

605, S/o Sheik Nasthan,
39/8/17-E, Innamthar
Thoppu, Tennur Post,
Trichy-17, Retired Drlve:,
A. Grpde, SoubheLn unluay.

EA
i He{e

< tlfﬂstr , '
Etsout ? C : ... RPPLICANTS
s - B -..Contd./-




607,

608,

608,

610,

6145

612,

R13,

614.

' Seuthern Railuay,

E,Abdul Rezak,

S/o Mohsmed Esuff,

55, Moolekollel Streéet,
Tennur Poet, Trichy-17,

Retired Shunter/B CGrede,
Southern Railuay,

I, Innasimuthu,

5/o Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 37%°
Ilénga Kuchi, Trichy Qictzizt
Retired Oriver/ B Girace,
Ssuthern Railway.

S.Ruben Gregory, . :
S/o D.T.A.Sundaren Pille’,
5/A, Convant Ryed, °
Contonement, Trichv-9
Retired Guard/Specisl Grede,
Southern Railuay,

M,Kareem Baig,

S/o0 V.RMunveer Beig,
Npi13, PFerisioper Stisest,
Kejepet, Trichy-1,
Retired Guerd,/R Grade,
Qouthern Railuay,

D.Antonisamy, ,
$/o S,Doraisami Pillei,

“7-B, 15t Street,
- Deraisemgpitam; -

Thichy-1, Retired Oriver,
B Grade, Southern Railuay.

TIR .Ethirajan,

S/s Thiruvengadathan,

§3, North Chithre ‘Street,
Srirengem, Trichy=-g, '
Retired Passenger Guard,
Southern Railway,

KeARaghavasimhan,

§/0 C.knanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/

R Grade, Southern Reiluay,

S.Murugesan,

$/o0 K.Subramenian, ,

Plot No.S5, Thaimanevar Street,
Iyyappa Nager, Trichv-21, ’ ,
Retired Passenger Guerd, ' n '
‘ ess RPPLICANTS,
...Contd./-
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R.Viswanathan,
.~ 8/e N.R.Redhekrishnan,
R 615." 5.C, Sastha Street,
Balaji 'Nivas, Ayyeppa Nagar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railway,

Gerald Eduard Rodrigues,
61¢. S/e Gereld tdwerd, '

24/A Ardhi Bhaguen Streel,

Tendral Nager, '

KeKeNager Fost;

Trichy-21.

. R,Rengasamy,
617. 8/o Ramasamy Kavander,
o 62, Railway Ceoleny, .
Bells Ground, :
Trichy-1., Retired,
Shunter B Grade,
Ssuthern Railusgy,

~ P.Raman, S/o Pitchasi,
618, 118, Peris Meloupsrai,
' Trichy-1, Retired.,
Eireman/A Grads,
Southern Reiluay.

) L Bosethuramah,
1%, 5/o Gopalsamy Naidu,

"~ Crauford Reilusy Enlony,
Trichy-20, Retired :
Driver/ﬁ Grade, Southerp’
Rajiluay.

- §,Thangaraj,
S/e.M,S5ebastian,
5/24, Thirunagar, ,
Pepmalei, Trichy-4. 3
Retired, Shunter/8 Graoce,
Southern Railway.

620, .

) D,Devadoss Alfred, .
€27, - S/o R.P.Devasirvatham Pillei,
7 1537, Muthureja Street,
Mudalisr Chatrem, Trichy-1,

Retired Guard/Passenger,
Scuthern Railusay.

S,Antsnisamy,

622, S/0 Sanjeevi Neidu,

: 61, A/1, Thanamani Culiny,
Doretaamypuram, Trichv-i,
Setined DTy Scuthern

..., APPLICANTS
.eeContd,/~




623,

624,

625.

626,

627

g2a,

630,

L X 78 [

3, Krishnan,
S/c T.E.Ssrangapani Neldu,
61 Dngrvethi Amman Koil Street,

Srirangam, Trichy=-6,

Retined Guerd/A Special Grede,
Southern Reiluay,

T.V.Naganathan,

136, North Chithirai’
Stzeet, Srivangam,
T-ichy-6, Retired.
Guard/R 3peciel Grade,
Scutherr Railway,

R.Narayanasamg, '
187, Chitrel Street,
Srirangam, Trichy-6
Retired Guard/8 Grade,
Southern Railuwey.

KeNeSubramanisn,

Nerth Chithirai Street
Srirangam, Trichy-€
Retired Cuamd/R Grade.
Scuthern Railuay.,

L.M.Ranganachan,

S/o T.Lachumanarn,
71, Kandi Street,
Srirangam, Trichy-6

Retired Guard/B Grade,

Snuthiern Railuay.

S.R.Yamunachari,

5/e T.Rengasuamy Thethacuaiiez,
3, Uest Uttra Street,
-Srirangem, Trichy-6,

Retired Guard/A grade,

Sauthern Ra ilU ays

S,Veerappan, .
S/o G.Soundarara Pillsi,
143, Main Roed,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Speciel, Southern Railuay,

&.M.,Jeseph, S/o A.Aubrose,

. Ne,18, Pattakara Strest,
'Palakkarai, Trichy-1.

Retired Guard/A
Scuthern Railuay.

S.h.Adaikelasamy,

§/0 S,Akrul Pillai,

26, Sekkadi ‘Street,
Palakkarai, Trichy-1.
Retired Guard/B, '
Sputhern Railusy,

... APPLICANTS.
? e oCOhtd‘)/"

¢
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632,

633,
634,
635,

635,

637,

a3t

639,

. H

KeR(Sevarengem, o
No.48, Pelayakavil Street,
Palakkarai, Trichy _
Recired Specisl Greds Griaxd,
Southern Railuay,

C.Antunyeamy,
S/ P.%.Chinnish Qdayar,

15, Sugados3 Mandy Strest,
Babu Road, Trichy-2,

k.Syed Jaffer, .

8/e Syed Ahomad, .

6, North Swankare Street,
Near Babu Road,
Trichy-8, RetiredvUriver/_
R, Southern Railuay,

V,Periyasamy,
'S/0 G,Veithialingam,

32, -Kezapettal Lirse,
Bazaar ‘Street,

Trichy-1, Retired Guare/’
A, Southern Railvay,

V.Rlagirisuamy,
$/0 N.S.Vseracusmy Naid,
8, Dector Issac Lane,
Sangilianrdepurenm,

- Trichy-1, ®Retirsc Gocds
Guard, Southern Railuay,

S,Abdul Subhén,

§/o Shaik Bahjeca, 4
38, Sathyamoorthy Street,
Senthannserpuram,
Trichy-4. Retired Guard

R Grade, Southern Railuay,

H.Ammer Basha, '
S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
A., Southern Railuay,

D.Dhansapal,

5/o R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guard/&,
Southern Railuay,

Lk

SR e
S ek O

h,
] \ dony,
7/ Cop u@ﬁ@@ou&é&é%ad,

N, 5,8ol1 Cufe _
&ir 1 chylkiz Relt¥ned Driver/
Q lﬁqx.*@’

Solithern Raﬁ% ay.
\nA\’ A );
ﬁgiﬁﬁi“§§”ﬁ524)}1.

oo« « RPPLICANTS
«a.‘ .Jhtdo/"
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_ A7Ramu, : S
‘ S/o Appavu Karukachi, A
64% 69, Neuw Street, | | *
Blkakedsi, Contonement,
Trichy-1, Retired Oriver,/
B, Southern Railuway

R.Kaliamoar thy,
642, S/o K.Remesamy, 1,
' Kannagl Strest,
Subramainignuram,
. Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

. M,Deraisamy, ’.
643, S/8 V,Maruthamuthu,
23-C, Bnna Nagsr,
 Subramsniapiram, .
Trichy-20., Retzrad
Driver/#, Southern Roiluey,

S L LW

L R.Mazharul Haq,
644, 8/c S.Mhdul Razek, 24,
dyeda Mohamed Routker Streci,
Beemenagar, Trichy-1,, .
Retired Guard-R, Southern
Railuey.

A.knthony Louis,
645, 9/w C.Arckiasami Pilla?, ~
91, Keele Pedayachi Stree+,
Near Eda Street, -
Palakkarai, Trichy-1
~Retired Guard/A, Southern

Railuay,

xe. .. PaVenkatesan
646. S/o C.Perumal Naidu,
65, Highuways Cclony,
Subramaniapuram, Trichy-20,
' Retired Driver/R Spi,
Southern Railuay.

. . K.Meenakshisundaram,

647, * S/o M.Kumerasamy Pillai,
Si, Rnnamalei Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Rrputham, S/e A.Peter,
648 47-8B, hnnen Iilem,

re Rzgd Nagar,

Suramangalam Post
Salem-3, Retired Oriver/

B, Southern Reiluay .. RPPLICANTS

%/ . : . e 0 'CD ntd (] /"‘




%;‘ o - K,Periesamy,
o €45 's/. E.Kalandan, 23,
* VoC Street, :

Kollampalayam, ..
Er+de-638 002. . _ ‘ _
Periyar District, : 1
Retired Guaerd/k,

Southern Railuay.

Vv, Palanisamy,
S/n N.Velu Paknadl,
650,  10/92-C, Nanjundepurem Rowd,
' PodanuL, Coimtatcre Cistrict,
Retired Guavd/R &p1,
Southern Railuay,

R,Venkatachalam,
651 S/u K.Ramasamy "idayar.
° 117~ A., 01d Pagnur,
Ramjee Nagar Post,
Trichy-9 Retirec’ Shunter-.
Briver, Scutherr Rajiusy.

8 Sowsslmary,

652 570 G.Severimu thu,

2°%e 5/218, Muthukulen Villeg s,
N.Ke ttupattl Post,
Via, Ramies Naga;
Trlcby-,, Retired Trives/
&, Southern Reiluay,

. A.G Ramanathan,

{ 653, "3-R, Pachaimpps Mudali Streat,
Kumbakenam, Thanjavur District
Retired Guard/A, Southern
Ralany. '

v K 4bdul U,ahh ’
- §/0 Khader Shau Routher
654, 32, Perlyar Street,
Subramanlapuram o
Trichy-20, Retired Shunter/ - 3 - |
B, Sruthern Ralluay. o ‘ ' ‘ N

.8 Gopalan,
‘655, S/o .urlnivasan, "

- 64-C, Railuay Quarters,
Kuhbakonam=612 001.,
Retired Guerd, Southern .
R811U8Yo ‘

TriBRY Distdigt Retired

Via E%anoé uaégcni
\fﬁﬁﬁﬁ%ﬁ%ﬁ

29fthern
/A ... APPLICANTS,
..‘C-ntd /




- 658,

659.

660,

661,

662,

‘Trichy-3, Retired

‘Centwal Bezar, Tennur Post,

‘Seuthern Railuav.

- R.,Vairaperummal,

S8/o S.Nenickan Piliai,

.24/3, Poonnaiy= Cclany,

Railvay.

" 5/o K.Somasundarcain Fiilad.

& .Jac annathan, '
S,. A.Rrokiyem, 11/R,
Segvariarkoil Street,
Woraiyir Post,

Fireman/A5 Seuthern Railuey.

§.hpdul Kereem Sehib,
S7/w Sheik Ahmed, 73 . -

Trichy-17, Retired.;
Special Deteey /F
Snuthern Railuwev.

R.Soundararajulu,

$/o G,Rajemanner Naidu,

25, General B3azzar Strecy,
Tennur Post, Tricny=i7 -
Retired Guard/h Speciel,

S/o Ramasamy Piliai,

28, Krjishnapurarr,

middle Street, Tharanei.r,

Thanjavur Roed, Trichy-8,

Retires Drivei/C, . _ |
Scuthern Railuay. . ‘

N.ai\lasubl‘amanian,

House Ne.20/C-1,

knna Nagarn,

Subramanispuram,

Trichy-20, Retired Shunter/

B, Scuthern Ralluay. {

v .
.
o
g
S
N
gt
'™
¥
+
:
5
i
P
4
4

‘#,Padmanathan, -
S,/o K.Parthasarathi,

Devaraya NagerT,
Trichy-21, Retired Mail
Guard/k.Spl. Southern,

S,.Md,Mahboob Ali Khan,
¢/o k Sher Bli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Pgssenger GUard;
‘Southern Railvay.

S.Dekshinamoorthy,

17, E.B.Tolony, Khajemalai,

Trichy-23 Retired Guard/A : L E

Southern Reiluay. . : ... RPPLICANTS
' : : .,.gqntd,/— -




(v V Krlshnamurthy,

665. S/H c. \Ienugopal RERJU
14, Kumaran Street,
Melakaikandarkottai
Trichy-11, Retired
GUard/A éouthern‘Railuay.

R.Amalanathean,

S/o Rayappa Bsariyar,

70, Krishnamoorthy Nuger,
Meter Factory Roed,
Trichy-21., Re.ﬂred Drivar/
R, Southern Reiluav,

666,

T.K.Rajagopealen,
-~ 8/o0 T.V.Krishnasamy Iyengaw,
667, 2, First Street, Kalldluwhl,
Illupur Road, Trlohy-ZD
Retired Pa°spnger Guard,

Southern Reiluay,

K.Karumbairam, - ' 31.No,596 to 668 are
668 S/e S.Kumbalingam 7illei, apyllcanus en 0.k.79/93,
*  46-B, Ramakrishna Nagar, : -
KalTukuzhl, Trichy-23,
Retired Driver, SCbthPLD
Ralan/.

G, Kuppusseny =
669 S/U GDVlnda ASaI‘\, .

*  6/R, Samynethan Strmesi,
Melakalkandhar<ottal Poust,
Trichy-11,, Re<ired DrJVP“/
A Sruthern Ra luay.,

T U Arunachalan,
. S/ T.h. Venkataﬂhalam Pillai,
670, 56-K, Mudalier Itreet
Warivur Fost, Axlchy-é.,‘
fRetired: Guard/ﬁ
_Southern ?allwa/

R, Krlshnasamy, o .

671, - ‘5/0 R.Ramassmy 3yyangar,
3,- Srinlvasa Piilai Street,
‘Near Satyanarayaha Temple,
West Mambalam, Madras - 600 533
Retired Passenge: Guard,
Southern Rallua\

malal \aickex,

rst Stceet,

i Village,

e TTich u+st'ch.,
preman, oScythern
ST eees RPPLICANTS.
e .COntd../-'
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- . K.M.Abdul rajeeth, - N
673, 5/0>K,ThangemecraVMOHiduen,

. - .B.249, B.H,.E,L, Tounship, ‘
Ranipet-632 406, Nerth Prcot
Distrint, Retired: Shunter,
Southern Reilway, .

N.Krishnasamy, )
o S/l(Nerayanasamy_Pillai,. _
674, 27/3% Sakthi Vinayagar Strcer,
. Crauwford, Trichy-12.
“Retired Oriver/A, Ssuthsrn
Railuay, :

. G.Amirthalingam,

7 8/0 N.Ganapathy,
875 - periyar Street,
'Kelakalkandarkcttai,
Trichy-11,, Retirad Driver/A,
Southern-Railuay.;

B S.Andreu, S/o S.Samized,
. Guru Illem, 3rd Street.
675?_-.E¢E.Colony; Maherajapuran,
~ Villupuram, Ssuth Rruot
District,; Retired "sssenger ,
DriVE’I‘_, So_uthern VRaian‘)', . .

.. T.Rergasamy, -
6774 . S/w 3,Thangavelu Psari,

| 25, Sundaram Pillai Thottanm,
Edameléi;atti'Futhqr,
Irichs12,, Retired Shurites,
Southe:n{Reiluay; -

. M.Gevindaraju, . = .
s 3/0 Mutrukrishna Naidu,

6723., Nathersspallivasal, . o
Samyaaf “hoppu, House No,.37,
Trichy-8, Retired Shunter,

'Southe:n Railuay,

. A;kbdul.Re1aman, o
679, -S/o G.hbdu. Kareem,: ,
: . 6/8, Jella. Pakkiri. Street,
i MGdurai'Roed,.TrichyAB,‘ -‘
' Retired Driyer/Specisl Greda,
Southern Relluay, o

- . K.Ra‘agonal, o ' : e
660, S/o g.KristnasamyANéidq, . - : :'{-'fﬁ* :
TN 91, SIMCO Zolony, |
- Edamalaipatti Puthur,
Sundsram Pi;lai.Thottam, S
Trichy-12, Fetited Shuster, = B WU A
: Southern Ra;luay‘. : ’ ’A esec. APPLICANTS*‘ A
ou A <7 eelComtd, /-
CooTe T
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681

682,

683,

684.

&g

-

68E,

686,

LA

607.

688,

s 85 .,

G, KuppUSemy Nalcker,

S/o M.Gengathare Naicker, -
69, Illengao Street; '
Pﬁnmalaipatty, Trlchy-
Retired Shunter/B

Southern Rélluay.

C.Andi, S/o Chlnnalyan,
N, Kuttappattu,
Ramjee Nagar Post,

Ambedkar Nagar, Trichy-Y,
‘Retired Shunter, ¥

Southern Railuay,

A.M.Skill, S/o E,3viil
124, Crauford Colony,
Crauford Trichy-12,,
‘Retired éhunier,
Southern Railuay,

S, Abdul Xareem, -

S/o Sheik Ibrahim,

55/b4, 5¢ngarathropu,
Trlchy-l Retirec Ghunter
Driver,B Soutﬁe*n Raitu~y.

J.1ssac, S/e R,33 eph =5 TJay,
36, RaghaVachary Street,
Samblam Post, Perambur,
Madras-600 311 Reciied
Driver/Spl. Soutﬁerﬁ Qallugy.

R, Gopalakrlshnan,,

- S/o S.Rathakrish4an, 23,

Sethurama Pilldi aolony,

' Trlchy-ZO Retire3 Shunter,

Southern Ralluey.

N Jayaraman,
S/c -K.L.Naresa Ayyar,

2-0, Narasimma Ahﬂary Colony,
Nangikottai Road., Thanjavur -
613 001., Retired Fass, Cuard,

" Southern Railuay.

- R,Joseph, 18/0 B.A.Requ
Chettlar, 8-3, Vecanayggum
Cnetty Street Vth Line,
Nagapatt1na-611 oc1,

~»w-d Drlvpr/A Sp*.

T, Velar Reau,
etired Guord/A

¢, . APPLICANTS.
. .Contd./—



€90,

691,

692,

663,

694, -

655,

6S 6,

697,

' &.Uelaxutham,
S/o R,

nnamelel,

12/VI 2364, Pookkara
- Vasthe New Street,

Thenjasur - 613 001,

. Retired Driver/h

Southern Railusay,

> R.Murugaiyan,

S/o Remasamy Konar,

Nenin Nagar,
Udayamarthandapuram Pcsi,

- 614 706, Thircthureiponnui,
Taluk, Retired Suzrd/C,
Southern Railuay.

R.Gopslekrishnran,

S/a K.Ramanujem Naidu,

Plot No,19, kbreham Pandither
Nagar, Via. Sivaii Nagar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay.

P.Srinivasan,

S8/o Pachaiyappa Mudaliyar,
112, B/4, fMudalivar Strect,
Mudeliyar Chethiram,
Trichy-1, Retired Guard/A,

Southern Railuay,

G.Kalysnasundaram,

8/0 M,Gcvindasani Pillal,
Mooppanar Street,
Bmmanpetei, Vediepuzam Pcsy,
Pin.- 613 205, Thanjsavur
District, Retired Guard/A,
Southern Railuay,

K.Senniyasi
S/o Kesava ﬁadayachi,

18, Kamper Street,:

Senthaneerpuram, Trichy-4,
Retired Driver/C,

"Southern Railuay,

K.Sankaranarayahan,

$/o V.Lngenethan,
C.99/R, North East Extension,
7th Cross, Thilleai Nagar, '
Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyasamy, 5/o0 Sangili,

Docr No,59/9, Mudeliyar

Chetram, Muneessarsn Koil
Street, Tiichy-1., Retired
Driver, Southern Railuay,

L

“vee APPLICANTS

-'....."Contd.,/—
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K.Nandagopal, "

5/0 u.Krishrasamy,

638, 43, Brindaven Street,
Indlra Nagar, LIC Lolony
Trichy-21,, Driver/#.Spi,
Retired, Southern Railway.

T.R. Balesubramanlan,
S/o Rathinam, 168,
North Street,
Tiruvaiyeru 613 20¢4
Retired Dr.ver/p
Southern Ralluny.

699,

-8 Nasthan
/0 R, Babu Sahib, .
Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Terrnur,

700,

N p Gourisundaram
704, 5/0 S, Perlasamy, 106-4,
o NanlckapuLam Naou ” St;eet,
Melapuour, Trichy-1.,
Retired Guard/A,
Southurn Railuay.

T RamaChahd“an,

202, S/o M. Thangavelu, 5;

. _Bharathv Dasan Strﬂe»”i_.
Kllpérumpakkam, e
Viilupuram = 605 602,
Retired Driver/B,
Seuthern Railuay.T}

e J

P Ganesan .
703 ~5/o Packri Theyar,
*  2/257, Teluk Office Road,
' Yhiruthuralpoondi 614 713
. Retired Drlver/ﬁ
B Southern RallUdy.

V. ﬁrumugam, s/o- Ualyapur
' ' Palanl andavar Koil Stree+
704, namkaiathur, Trichy Distx‘ct,
wﬂ@tiféﬂ Shunter, Southern
/“ St \ Railuay,
CET e NN |
S M, Nazlr khameﬂ , ~
| a “/o AbdaD Eafor Sahib,
?95b 137<R, _Eund Dffice, ..
\\fkkmuThennu )Trlchy-17,
\&f \»Retlredfﬁnaver/Spl.{

w Xﬁjﬁﬁutﬁ%igﬁ

alluay.

vess APPLICANTS

< .Contd ../"'
¢ .



~

V,Velu,

s/o Vaiyepuri, = -

frathiyur, Iniyanur Road

House No,33, Trichy-9,

Retired Shunter,

Southern Railway, o

. A '0:6' Bta ,,'.‘ .

- 906,

“ ., Q.Marimuthu, -
?ﬁ7'»' 5/. M Singara Padayachi,
“le %na/g,'Railuay Colony,
.kallukuzhi Trichy-20,
Retired ahunter,
Southern Ralluey

P ﬂamundy, '
708, 5/0 Palanlyandl, 47--A,
* Mudukkupatti,
Pudukottai Raad
Trichy-20 Rﬁtlred Shun,tL,
Scuthern éaliUsy.

T.Innasimuthu,
- 5/c S.Thomas, 13,
709, West mériYanathauu1am
: Dindigul, Retired &Shunter;

. ﬁ

“Southern Railway.

. Eﬁ/SewaIimuthu, /
710. .2/o Arulappan, 9/5,
L NiMCaliny 6tA Frdqs,
Trichy-20, Retived Shurnilcr,
SSouthern Ralluay, '
. [ Nuthusamy,
711Y.  -S/o R,Thenarikevander, 31,
- ‘B¥B.S.Colany, Pudukottai
‘R8ad, Trichy-20, Retired
Shunter, Southern Railway,

- 8, Palanlyandi .
712, v_hﬁ/o Sataiyan, 31/3,
©7+« Palaniyandavar K011 Street,
* Ifinemkolathur, Trichy District.
'Retlred ‘Shunter, Southern
: f’ Ralluay.

N .M.Rrumugham, :
7134, . S/o Kuthian alias Malayendi,
- . 493, PalaniyandeVar Koil
| -Street,: Innemkolathur,
, Trichy. ‘Retired Shuntﬂt,
! ‘Southern Ralany.
|

-

v

S Kandaaam‘

7147,  *&le Subbaraja Cevande

' Kadechanallur Posty

42 ; East Thottipelayean, : A
"Erode= =6, ;Retired Shunting ¢

V/Driver, Southern Relany. : .ﬂi_AgEtégR?IS

e L
- § PP

¢ w7 : -
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715,

716,

717,

718,

1.

2,

189,

V.Thiagerejen

S/O Venketachelam,

136, RuM.S.Colony,
Nangeekottai Roed,

Trichy - 6, Retired Draver/
k.Special, Southern Rziluey,

F+GeRouse, S/0 Sumuel RDUSO,

35, Kenadi Street,
Subremeniepuram,

Trichy - {0,Retired Shunte'
Southern Rea 11uay.'~ _

R«VePonnaiyan,

S/U R.Vedivelu, 14-F,

Saint kntony's Uhurch Leon-,
Nagepattinam = 517 001
Retired Driver/A,

Southern Railupy.

NeRe jamanickam,

$/0 Nareyenesemy Pillei,
18, Nethaji Street,
Kamezrajapurem,

- Rajakilpakkam FPast,
Madres -« 600 073
Retired Driver,

Sobtheris Rejluzy,

By kdvocete Shri K.Sugbn R:. 1y
57/90,416/90, 320/92, 298/92"

81 ,Ncss 669 to 718 are
applicents in O,F, 80/93

in O.b.Nos, %95 to 403/91,
and 377/92

By hdvocete Shri RuBheskeren in O.k.Nos, 44/93 to 76/93,

By'EUVOGeté Shri PeShiven Piliad in O.h.Nos, 77/93 &‘78/935

By kdvocete Shri Vijcyen-vey

Versus

Chairman,
Reilu®y Boerd,
Rr il Bhaven,
New Delhi.

The Union of Indie

represented by the

Secretery,

Ministry of R- 1luays,
«ﬁRﬂil BhrV?h.

3 in Ulk.Nous, 79/93 & 80/93

Respondent = 1 in O, k Nos.
395 to 403/9%, 79/93 80/93

Rb‘;nﬂnubﬂt ~ 2 in Dg‘ﬂ.NOS. 57/90
416/90,320/92,298/92,377/92 ehd
44 to 76/93,

Reshondent = 1 1n O.k.Nos. 57/90,

- 415/90,320/92,298/92,377/92 and

44 o 76/93
end.Respondent - 4 in D.k.NoSs
395 to 403/91, _

~ s... Respondents,

-

Contd, /-
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6.

Te
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| ve90., ‘ )
Union of India - Respondent -1 in 0.k Nos
through . the Genersl 77/93 end 78/93 :
Mapzger,Southern R2ilurys, Respondent - 2 in O.R.Nos,
Pork .oun, Madras = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.k.Nos.
57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93,

The Chief Personnel Officer,Respondent - 2 in 0.h.Nos,
Southern Reiluay, 77/93 and 78/93
Park Town, Medras - 3 ° T ,

Divisional Reailuey Resnendent - 3 in 0.b Nos.
Maneger,Socthern Reilweys, 39% to £03/21.
Mysore. Reoenondent - 4 in O.k.Nos,
- S £7/9°,416/90,320/92,298/92
and 377/92
Senior Pivisicnel . Respbhdent - 3 in U:F;Nq;77/93
SangRopplgdfficers o
Palghat ~
The Divisional Persoarel . Hespandent - 3 in O,k.No, 78/93

-Officer,Southern Reiluay,:
Madurei Division,
i

Madurai,
The Divisicnel , Rezpondent - 4 in 0.h.Nos.
Supervintendernt, 4479% £ 76/93 '

Southern Reiluey,
Divisionel Office,Pelghet.’

‘The Division2l Reiluey Resnsondent - 5 in O0.k.Nos, -
fanager, ‘ 320/32,298/92 and 377/92,

Scuthern Reiluay , }

Bengaiore, ‘ «reee+ Respondents,

(By kdvocate Shri K.R.D.Karentt for Shri k,N.Venugopela
Gouwds, Reiluey Advocete for reispondents in all the
epplic?tionS).

“//l

oo Contd/- K



ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

'I'hesemseshavebeenplacedbeforethemllBenchasper
the directions madeby the C'nalrnanbyhls order dated 23.10.1992

"in exercise of the powers conferred’ by Section 5[4][d) of the
Adrmnistratlve Tnblmals Act, 1985 after transferrmg the mses'
of the Madras and Ernakulam Benches and -clubbing them with the

~ cases of fhe Bangalore Bench. The reason for the reference is

the conflicting views taken by differen {:; benches, one view having

“ been taken by the Ernakulam Bench in its order made in application

K-269/88 dated 20.4.1990 and a’ contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

brie_fly_ the relevant facts as follows:

2. The applicants in 511 these cases are employees of the Indian
Railways serving in_ different' Divisions as Drivers, Gﬁrds, Shur_l-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for dii:ections to the respondents

"to grant them pension and other retirement benefits by taking
into account running allowancxe not exceedmg 75% of thelr pay._.
The respondents oppose the applications contendmg that running .'
allowances not exceeding 45% of their pay can be taken into acc-

ount for computing retirement benefits to those who have retired

fls 1t§ Ls necessary to advert to the relevant provisions
: )‘

t

oreﬂml 1979 and not exceeding 55% of the running allowance.

e e ¢
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3. In pursuance of the recommendations of the Third Pay Commi-
ssion the. pay scales of the. employees of the Indian Railways

including those of the running staff were revised with effect

~from 1.1.1973 by the rules called 'Railway Servants Revision

- of Pay Rules, 1973' [liereinafter referred to as the 'Revision

of Pay Scale Rules'] made by the President’ in exercise of the
powers conferred by the proviso to Article 309 of the Constitution

of India. It is enough to state that there was . considerable

increase in the substantive pay of all the members of the running

staff. So far as the grant and guantum of pension is concerned
the same is regulated by statutory provisions made under the
proviso to Article 309 of the Oonst:ituticn. Pension and other
rétirement benefits depend upon the average ernolumnfs that the
retiring employee was drawing before his retirement. vStatutory
rules govern ‘xx- determination of average emolument for grant
of pension and othér retirément benefits. The re'levanti: st_:;-ztutory
rules that were in force ;nhen the revision of péy scale rules
came into force on 1.1.1973 are extracted as follows: |

“2544, [C.S.R. 486] - Emoluments and Average Emoluments: The
term "Bmoluments", used in these Rules, means the emoluments

which the Officer 'was receiving immediately before his retirement
and includes:- '

{a] Pay other than that drawn in tenure post;

{b] Personal allowance, which is granted (i} in lieu of .
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. Co

Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article,
Personal pay granted on any other personal . considerations shall .
not be - treated as personal allowance unless othgrwise -directed
by the President. T
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_ [c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service; '

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a‘lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special payl; and

[gl[i] For the purpose of "calculation of averagé emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of {a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive -appointment

who officiates in another appointment or holds a temporary
appointment, "Emoluments" means: ‘

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or ’

[b] the emoluments which would have been taken:into account
under this Rule had he remained in this substantive appointment
vhichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule-  2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
-on or after the 1lst November, 1959, the term '"emoluments' means
the emoluments which the officer was receiving immediately before
his retirement and includes:-

[a] substantive pay in respect of a permanent post, other
Lhan a tenure post, held in a substantive capacity;

onal allowance which is granted " in lieu of loss
gubstantive pay in respect of a permanent post,
than a tenure post;

ifl pay attached to a post other than a tenure
when the special pay has been sanctioned perma-
y and the post is a held in a substantive capacity;
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[dai) For'th@ purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise prov:uied
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the dlfference between the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher -officiating or temporary appointments; '

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointméents;

iv. personal allowance other than that referred to in clause
[b] above;

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment{s], whether held

- in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for

the grant of a special additional pension. '

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emoluments in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period.

Note[1]: If immediately before his retirement or.death, an officer
has been absent from duty on leave with allowance CE his emolu- .
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service.
after campleting three years' service is appointed substantively
to a permanent post any time during the last three years of his
servme the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544 [C.S.R. 486-BJ.[1]: If an officer holding a permanent
post in substantive capacity:-

(a]) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time ‘scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such hlgher permanent post at any time durmg
the last three years of his service after having officiated
in that post continuously for three years or more. !

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect

of the higher post under clause [1], all kinds of leave all

periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and

the time spent on deputation and foreign service shall be inclu-

ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th Jurne, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided

that the benefit of higher officiating pay for [ordinary] gra--

tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. . "Average emoluments' shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of ~running staff emoluments for [ordinary]/Gra—
tuity Death-cum-retirement gratuity will also include the monthly
average of running allowance drawn during the 365 days of running
duty immediately preceding the date of quitting service limited
=t0]5% Of the emoluments as defined above. For the purpose of
cn,x 2tion of average emoluments the actual amount of the running
drawn during the month limited to a maximum of 75%
Nmoluments as defined above shall also be. taken into

=

a Railway servant, mmadlately before his retirement
C., has been’ absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persohs
governed by the Railway Pension Rules, 1950,

It is clear from Rule 2544[g] that one of the component;.s that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub~clauses _

of /[a] to [f] of the said rules. The expression ‘'emoluments'
used in the rules includes pay and some other allowances. When
the revi.s'icm of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneously
taken to amend the statutory rules reguiating grant of pension.
Persons retiring afﬁer 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into accpunt the revised pay and the actual amount of .running'

' previous - o :
allowance drawn during the /month limited to a maximum of 75% E
of the emoluments which included the enhanced revised pay. On .
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
‘various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- : -
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[1] Treaﬁnent of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes - with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii) Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category basedr on their Authorised Pay Scales.
2. The payments as above .will be provisional subject to adjust-
ment: on the basis of final orders.”
It is clear from this order that pending decision to revise the
rules regulating grant of pension.the existing quantnm of rumning
allowance based on‘the prevailing percentage laid down for \}arious
purposes with reference to the pay of the running staff in various
. scales of pay was allowed to continue., Thus the limit of 75%
prescribed by Rule 2544[gl[i] was directed ‘to be continued.
The ekpression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1 1974 did not, therefore, in any manner- affet the statu-
tory -prescription regulating ccxnputation’ of emoluments and average
emoluments contained in Rule 2544 for the purpose of grant of
refdrement benefits., Any dec151on to modlfy the same would have
when the relevant statutory rules are amended in
-%erance, ’}}'th law. But what the Railway Board did was to

'1fy the statutory rules by an executive order made

/3 aring No.PC II/75/RA/I paragraphs 1 to,5 of which
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"The question of revision of rules regarding treatment of

‘Running Allowance as pay for certain purposes oonsequent upon

the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follcws in the case of Running
staff drawing pay in revised pay scales:

i, Pay for the purposes of passes and. PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical -attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in statiomary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 302 of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final. ‘

4, The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of runnmg allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for cjuantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% weré, however

not amended.

4, But as the au.thoi:ities threatened. to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dév Dutt sharma and other aggrieved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. Nov.915/78. Consequent upon the estéblismnent

of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Prinéipal Bench of the




i

-99-

Tribunal where it was remmbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its 'orde'r dated
6.8.1986 and the impugned orderof the Railway Bpard dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement berlefits in>accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in thisv regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5; Ve _éhould advert, at this. stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by‘the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered fram
the same infirmity from which the earlier order dated 22.3;1976
suffered it beingAin conflict _withl the statutory rules. It ‘oouid
not, thefefo:e, have the legal effect of reducing the statutofy
limit of -75% fixed with relation to the ruming allqwanoe by

Rule 2544[qg].

6. ‘Shri’ M.C. Srinivasan and 23 others filed an application

on 4.5.1988 before the Ernakulam Bench of the Tribunal in OQ.A.

¢
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] and g[ii) of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of rumning allowance for the purpose of Calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979.' For the sake of convenience we shail
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volure I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.
'B', 'C' and lDl. ’

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of .Railways.

4, Hindi version is attached.

N Sd/Q[K;Verﬂ<atesan]
Director,. Establishment [P&A)

DA:As above . Railway Board.
No.E[P&AJII-86/RS-15 New Delhi, dated 17.12.1987"

“ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II
RULE 2544 ‘

Sub-rule g{i) and g[ii] may be substituted by the following:

o

U

T,
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gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

gl[ii]) "For the purpose of gratuity and/or death-cum-retirement
' gratuity: the monthly average of running allowances
drawn during the 365 days of .running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the

revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1

dated 22.3.1976 as amended by letter of even number dated

23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Comwission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply'.

8a/- [K. ENKATESAN |
Director, Establishment[P&A)
: Railway Board."

"Subject: Awendment to Indian Railway Establishment Code-vVol.I&II.

In exercise of the powers conferred by Proviso to Article

309 of the Constitution of India, the President is pleasad to

direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be ane*xded as in the Advance Correction slip No.437,
433, 43% R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively.

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

Sd/-[X. VENKATESAN ]
Director, Establishment [P&R]
Railway Board.

s/15 ' New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.407 R.IT

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:
gli] "I-‘br the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORTTY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume

II [5th reprint) has been modified through administrative instruc-

tions issued with President's approval effective from 1.4.,1979.
These instructions were necessitated by the Government's decision
on the recommendations of ‘'Ruming Allowance Committee [1980)°'.

. The purpose of this amendment is to give statutory force to the

administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whom these rules apply.
Sd/-[ K VIZIKATDSAN )
Director, Establishiment [PgA]
Railway Board."
The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in accordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away,_.byv the subséquent
amendments made to rules> on 5.12.1988 by givihg re‘trospectivéfgﬁ
effect to the same. This according to them is "ur.ljust,‘._\ manifestly -
unreasomable and arbitrary and thus violative of Article 14 of

¢ .
consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective efféct and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been. effected till 5.12.1988.
The clear effect of the decision is to declare?in\i(;l(i:hat portion
of the amendment which gave rétrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to
count the rurining allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension,

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union‘ of India and others in Review
Application' No.72/90. That Review Application was rejected by

a speaking order n‘éde on 25.7.1990.

8. Shri C.L. fallick and others in O.A. !‘\?0.1572/85 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They also prayed for a direction to campute

retiral and other benefits in terms of the order of the Railway

Board dated 21.1.1974. That application was opposed by the res-

pondents therein viz., Union of India represanted through the
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4,1990 striking down the amend-
ment to the extent they gave retrospective effeét. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision., But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the ' cases on 23.10.1991.
The applicants were obviously unware of the decision. That nay
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the

Principal -Bench did not have the benefit of the decision of the

_Emakulam' Bench when the 0.A. No.1572/88 and other connected

cases wera heard and disposed of on 23.10.1921. 2ll these appli-
cations were disnissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affectad by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits vthey would have received bafore the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench applications Ho.251 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992. It is surprising that the Union of India
which was one of the respondents before the Ahmedabad Bench did
not bring to the notice of the saic_i Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.

VL aam Ay A P

et e




i
i

~105-

9. It is for the

to ths

: that Union
1S1on of the Ernakulam Bench in
SLp No.10373/9¢ filed on 24.7.19‘90. The counsel for the respon-
dents alse informed us that the Spec '
ao:

i the
of the Ernakulam Bench.

10.

Union of 1Ingdia and other contesting respondents in thijg batc

h
of casss that we should defer considefation of all t

hese cases
and await the authoritative bronouncement of the Supreme Court
where they hag challenged the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1 323 D.K. TRIVEDI AND SONS
V. AMBAIAL, MANTRAT PATEL AND OTHERS.

That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed

U etitioners to amproach the Swrese Qour g mm m
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nade having regard ¢

the case. what binds ‘ I

ndia 1is

/
/ These observations, it is obvious, were

/ to the context and the circumstances of

1 of the Cconstitution of 1

aw laid down by the Supreme Court. It is not

|
‘ the Tribunal under Article 14

/ the principle of 1
s laying

| / : possible to understand the decision of the Supreme Court a
,'} down the principle that if an appeal is pending pefore the Sup-
f ' reme Court in which the validity of a particular statutory Provi-
lf : sion is challenged, that the High Courts where the same provisions
are challenged in other cases; shoula defer consideration until

ers the decision. The question whether

the Supreme Court tend
gh Court should be stayed

the hearing of the cas€ pefore the Ki

awaiting the decision of the Suprems Court depends upon the facts

and circunstances of each case. In the present patch of cases

le rights of the apglicants who

we are concerned with the valuab

have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before the Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayed. E‘ven then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision

of the Supreme Court.

. e e “’]Q. > Snou l (
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Bench which has o : .
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‘vha.ving taken a co.n-traryv view and uphéld the validity .of vthe‘
amendments we should dlsmlss these apphcatlons followmg the
said dec1s:|.ons. They further contend that on merits the decision |
"of Ernakulam Bench is wrongv’and “that the view taken by the'

Principal Bench and the Ahmedabad Bench is sound..

12. At the outset we must observe that the respondents are:
takmg advantage of thelr own lapse in " not placing the decision

of the Ernakulam Bench when the’ Pr1nc1pa1 Bench and the Ahmedabad

Bench decided the two sets of cases where the same statutory
provisions were challenged. It is wéll' settled that ab Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. R{\GHUBIR SINGH AND OTHERS wherein it .is observed:

"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court.”

If only the respondents had fairly placed the decision’of the

Ernakulam Bench before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been

struck down by the Ernakulam Bench which had the corﬁ'petence

to do so. The respondents are now trying to take advantage

of the failure on thelr part of performmg their duty of placing

the dec151on of the Ernakulam Bench when smular cases came

up for consideration before the Principal Bench and Ahmedabad

now examine the contention of the respondents

Y » of the Principal Bench and the Ahmedabad Bench

] ' that
¥ of declaring/the impugned amendment to the Rules
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been diémissed by the Principal
Bench and the Ahmedabad Bench, those orders‘cannot be under-
stood as declaring that the impugned provisions: 0f the rules
are valid. The decision of the Ernakulam Bench which gtruck
down the amendment to the rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendinent of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which ﬁhey retired ,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP:CHAND v. STATE OF UTTAR PRADESH reported
in AIx 1959 SC 648. Once a competent court declares a étatutory
provision as void as offending the fundamental rights conferred
by Article 14 of the >Constitution ‘that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect Qas not in existence from its incep-
tion. In Black's law Dictionary, 5th Edition, it ié Sféted
that Judgment in Rem isi-

"An adjudication pronounced upon the status of,soﬁé;parti— .
cular thing or subject matter, by & tribunal having compe-

tent authority.” o .
In Halspbury's law of England, 4th Edition, Voi.l6 the meaning-
of "Judgment in Rem" is given at para 1522 as beloQ:4‘v | )

“1522.  Meaning of "Judgment im rem". A judgment in rem
may be defined as the judgment of a Court of €ompetent

b
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the '"res" in the way of condemnation, forfeiture, declara-

tion of status or title, or order for sale or transfer".
(Emphasise supplied) -

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, Aé on. the date on which the Prin;:ipal Bench and the
Ahmedabad Bench disposed of the ‘applications before them the
ameridment giving retrospective effect to the rule ha\;ing already
been decléred void by the Ernakulam Bench, the tribunal
cannot be asked to strike downme‘statutory provision which has
already peen struck down or declared as void by-a court of.compe—
tent jurisdictioﬁ. The orders of the Principal Be’nch_. and the

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting 1ife into the rules which
have already been declared void by the .Ernakulam Bench. When
a statutory provision is declared as void or str\:\ck down, the
saine vcan be revived ‘by getting the said. decision reversed
by way of review or on appeal to the higher court. ‘The only
other way to résurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory

provision as to render it intra vires. The Supreme Court has
held in ALK 1989 SC 1933 UNLOA OF INDIA v. RAGHUBIR SINGH AND

P iy,

 OTHERS

2 NI TR

r be efh‘éot,a ¥d unless constitutional sanction is obtained

' t}ge,sefors"lﬁ' \@ constitutional amendment or-an appropriately
ol fied ‘gv‘érion of the statute is enacted which accords

ﬁjﬁﬁ‘ constiit’ ional prescription".

\ AT ooy ) -

It cannot and¥ié
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P
&

not disputed that the Ernakulam Bench of the

&4\\_4 -
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ompetent to declare the impugned statutory provi-

e

sion void -as offending Article 14 of the Constitution. The

Ws_tatutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the‘constitutional prescription. 'tThe applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed'.against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugnéd,statutory provisions wﬁich have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal’ Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that there are no conflicting deéisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision caﬁ be regarded as a prece-
dent binding in subsequent cases. It is ob?ious that the Prin-
cipallBench and the Ahmedabad Bench have rendered their decisions

without noticing the earlier decision of the Ernakulam Bench.

In such a situation it is well settled that the later defision .

rendered in ignorance of the earlier decision has to be regarded -

A

case. This principle has been succinctly stated in:jSaiﬁgnd '

on Jurisprudence, 12tn: Edition, page 151 at para (5) as

follows:- Weku..y;l

i S o R T e
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"(5) Inconsistency. between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 7206, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the: conflicting
decisions may come from a time before the binding force

of precedent was recognised. Secondly, and .more commonly,

the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assumed

that the court acts in ignorance or forgetfulness of it.

If the new decision is in conflict with the old, it is

given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is bindﬁing dn the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of judges. Applying this principie it has to be held
that what holds the field as a binding precedent ié the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and the Ahmedabad Bench have to be ‘regarded és
per incuriam and not binding in subsequent cases. ‘This being
the legal position the decisions ofA the Principél Bench and
the/Ahmedabad Bencin have to be ignored and the Ernakulam Benéll
decision alone should be reggrdéd as holding the field as a

in regard to the validity of tne impugned rule in

¢

‘L\ the basis that the President has under the proviso to
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Article 309 of the Constitution power to promulgate ruies with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁdt offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
glven to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule., It is well settled that pension is
a Qaluable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retireiment benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion, The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by ygiving retrospective effect
to the same. Wnat they have said is that the vested rights
of fhe applicants before them have not in any manner been cur-
tailed by the impugned amendments to the rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544

the members of the Running staff were entitled to computation

, of their pay and retirement benefits taking into account the
! running allowances ‘winich they were receiving subject to a maximum -

. of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing_”th¢"maximum "at



s
45% from 1-1-1973 to 1-4-1979 and' 55% from 1-4-1979 onvards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accbrdance
yith Rule 2544 as it theh stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maxinum of 752 of thei;'pay and
other allowances. As their pay waé revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances _that ghey became
entitied to receive in accordance with revision of Pay Scales
Rules which ﬁame into effect from 1—1—1973. Wnen the maximum
is reduced from 757 to 45% upto 1—4-1979‘Qr at the rate of 55%
from 1—4—1979‘it requires no argument to convince that the vested
rights of. all those who retired betyeen 1-1-1973 and 4-12-1988
in tne matter of receiving,pension and retirewment benefiﬁs were
adversely affected. The Principal Bench whose decision has

been followed by the Ahwmedabad Bench has, however, held that

' the amendment with retrospective effect has not adversely

affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into

account the pre revised scale of pay immediately before 1.1.1973

and the running allowance limited to a maximum of 75% of pay

and allowances, with the pension which he would get after

1-1-1973 taking into account tne higher revised scale of pay

and the running allowance subject to a maximum of 45% or 55%

We are concerned with persons who retired
$hand 4-12-1988 thereby earning a right to compu-
in accordance with the statutory rules then

Ahe time they retired, revision of pay had come

that was required to.be taken into account. This rfight which



“accrued  in their favouron their retirenment between 1-1-1973

and 4—12—1988 was sought to be affected by amending the rules
on 5—12—1988 with retrospective effect reducing the maximum
limit .pf running allowance that qualifies for -pension. Whén
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically-reduces the pension and retirement
benefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have,. therefore, no hesitation in
holding that the decisions of the Principal Bench and the Ahmeda-
bad DBench witn great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rightly declared the amended pro;i;iShslhto the
extent they have been given retrospective effect aé .;gid as

offending Article 14 of the Constitutiocn.

17. As the decision of the Ernakulam Bench is in appeal>before
the Supreme Court we would like, in .the interest of justice
and to avoid multiplicity of proceedingsgbfé' direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our

directions in all these cases shall be liable to be. suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:
{1} tne respondents shall recompute the pension and

other retiral benefits of the applicants or tneir

L.Rs in accordance with Rule 254& as was in force

iy pefore it was amended by Notificationg dated

5-12-1988.

T it o




(2)

(3

(4)

(s5)

MEMBER(A) . VICE-CHAIRMAN. o CHAIRMAN;

bsv.
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The ‘arfears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 127 per annum
from the 'date of this order till the date of

payment.

The applicants shall be entitled to costs at
the' rate of Rs.500/- in respect of each applica-

tion.

in accordance with the orders
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